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The House met at eleven of the
«clock, Mr. DepuTy CHAIRMAN in the
Chair.

REPORT OF THE JOINT COMMIT-
TEE OF THE HOUSES ON THE
MATERNITY BENEFIT BILL, 1960

Sari  KHANDUBHAI K. DESAI
{Gujarat): Sir, I beg to lay on’ the
Table a copy of the Report ot the
Joint Committee of the Houses on the
Bill to regulate the employment of
women in certain establishments for
certain periods before and atter child-
birth and to provide for paymeni of
maternity benefit to them.

LEAVE OF ABSENCE TO SHRIMATI
RUKMANI BAI

Mr. DEPUTY CHAIRMAN: I have
1o inform Members. that the follow-
ing letter dated February 11, 1961 has
been received from Shrimati Rukmani
Baj:— , .

“I humbly submit that due to
protracted illness I have become
very weak and 1 am unable to
undertake a journey. I shall not.
therefore, be in a positicn to altend
the current Session commencing in
the month of February. 1 request
vou to kindly grant me leave.”

Is it the pleasure of the House that
leave be granted to Shrimati Rukmani
Bai for remaining absent from all
meetings of the House during the
current Session?

.
{No hon. Member dissented;

Mr. DEPUTY CHAIRMAN: Permis-
sion to remain absent i3 granied.

969 R.S—1.
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STATEMENT RE GOVERNMENT
RBUSINESS

Tue MINISTER or PARLIAMENT-
ARY AFFAIRS (Sarr Satrva NARAYAN
Sivua): With your permission, Sir, T
rise to announce that Government
business in this House for the week
commencing 20th February, 1861 will
consist of—

(1) Further discussion of the
Motion of Thanks to the
President for his Address.

(2) General Discussion of Rail-

way Budget for 1961-62.

(3) Further consideration and
passing of the Delhi Shops
and Establishments (Amend-
ment) Bill, 1960.

(4) Consideration and passing of
the following Bills as passed
by Lok Sabha—

(i) The Industria] Employment
(Standing Orders) Amend-
ment Bill, 1960.

(ii) The Motor Transport
Workers Bill, 1960,
(iii) The Telegraph Laws

(Amendment) Bill, 1960.

MOTION OF THANKS ON PRESI-
DENT'S ADDRESS—continued

SHrr M. GOVINDA  REDDY
(Mysore): Mr, Deputy Chairman, Sir,
when the House rose Jast evening, 1
was offering remarks on the Congo. 1
have just a few words more to say on
that subject before I leave it.

Sir,”if the Congo has to be put on
its feet, on the road to democracy, and
if the UN. has to rehabilitate itself
in its lost prestige, it is necessary for
the U.N. to take these measures:

(1) To clear..the Congo of all
. Belgian adventurers and othet
foreign adventurers;

4) To release
prisoners;

all  pol:tical
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(3) To disarm all the Congolese
troops and to place in the
Congo more United Natioas
Forces; and
To reconvene Parliament and
to stay there as long as the
Congo Parliament has not
acquired a hold on the Con-
golese territory.

Now, Sir, I have to express the
admiration which we al] have for our
nationals, namely, Mr. Rajeshwar
Dayal and others, who are doing an
excellent but thankless job in the
Congo.

It is but meet that the President
has given the first place in his address
to the incursions on our borders with
China. Sir, our worst fears are con-
firmed by the first gvertures by China
to Pakistan. That is quite clear
because China has held out its hands
of embrace to Pakistan and if we can
judge by the recent and the latest
speech of President Ayub Khan made
in Dacca, Pakistan is prepared to
enter that embrace. Sir, I believe it
will not take long for Pakistin to
realise, just as we have realised to
our cost, that the embrace would be a
Dhritarashtra-alingana, and I hope
that both the countries will realise
the rea] position sooner rather than
later. The President, Sir, has ex-
pressed our grim determination not to
allow any incursions on our border
to strengthen our defences. Sir, our
neighbouring countries which have
has ages-old friendship with India—
Bhutan, Nepal and Sikkim—are in
great danger. I admire, Sir, the
wisdom and statesmanship of the
Maharaja of Bhutan who has entrust-
ed to the Government of India all
negotiations on defences respecting the
borders of Bhutan with China. Sir,
it is a very sad thing to note that for
all its friendship and the good offices
that she has done to China, India has
received only ingratitude.

Then, Sir, I have to make gne

suggestion. Although the President
has not directly referred to the posi-

4)
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there i1s a very progressive Govern-
ment in Ceylon under that distin-
guished lady, I request our Govern-
ment to take up the matter relating to
citizenship rights of the people of
Indian origin in Ceylon and also try
to remedy the situation, as far as
Indian citizens trading in Ceylon are
concerned, in the matter of restrictive
legislation that has been imposed on
the Indian traders in Ceylon. I hope,
Sir, the time is now propitious for
easing the situation in Ceylon, as far
as this subject is concerned. The
same, Sir, would be the case with
Burma.

By looking to the amendments that
have been proposed to the Motion of
Thanks, Sir, one finds that there is
general agreement with regard to the
achievements that the Government of
India have attained in the past year
and there is general approval of the
policies which the Government of
India have followed so far. Usually,
Sir, we have a long list of amend-
ments, but this time, Sir, whether
looking to the remarks of the Members
of the Opposition which have been
offered so far or to the amendments
proposed, one feels convinced and
gratified that there is very little to
differ from whatever the Government
of India has done or from the objec-
tives which the Government of India
has placed before itself. Therefore.
Sir, I do not wish to offer any remark:
on that subject. I only wish that thi:
year, as the President has expressec
the hope, will be a year of achieve-
ments not only for India but g yea
when the international situations wil
be eased and our border question alsc
although it is a faint hope, Sir, wil
be solved. Thank you, Sir.

Sarr SATYACHARAN (Uttar Pra
desh): Mr. Deputy Chairman, Sir,
deem it a great privilege to registe
my appreciation of the Address give.
to the joint House by the Presiden
of India. I feel much beholden t
him, because he has drawn our atten
tion to the most urgent national prc
blem, i.e., the dispute over the Sinc
Indian border. He has furthe
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expressed a feeling of concern. We
all have come to this endg that there
is a sense of despondency.

We observed with great interest the
proceedings that took place between
the officials of the Government of
India and those of the Republic of
China. Though we never expected
that there would be some spectacular
results, still we thought there might
be some commopn points which prove
useful later on for the solution of
certain aspects of this problem.

Sir, when I talk of Chmna, I am
reminded of that long history of our
friendly relationship with that great
country covering a period of about
nineteen hundred years since Matang
Kashyap, that great Indian scholar,
visited that country in the first century
AD. We find that there was a stream
of pilgrims coming to this country
with sentiments and feelings of rever-
ence uneqgualled in the annals of
history. Many of us who have gone
through the pages of Buddhistic
history know that some of those
pilgrims who came to this land re-
frained from wearing their shoes lest
this land of Lord Buddha, the
Enlightened One, would stand pullut-
ed. This was because of our cultural
affinity with that great land and the
great reverence born out of this
relationship which kept us together.
Of course, I talk about—not exactly
the pre-historic times—the early
history of India and we kept up that
tradition right up to our pre-
independence days as could be seen
from the policy advocated by the
Indian National Congress.

The Indian National Congress was
the only representative body in our
pre-independence period which took
firmly a line of friendship with China
in the whole of Asia. If we remember,
at the Calcutta session in 1937 we
passed a resolution to the effect that
the aggression by Japan against China
was a brutal one, that it was a piece
of imperialist aggression, and we
expressed our sympathy for China and
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affirmed our solidarity with her
against this brutal attack. Later on
we took a stiffer position at the Hari-
pura session of the Congress and
passed a resolution ratifying the
earlier resolution of the ALC.C. which
met at Calcutta and advocated a
policy of boyeott of Japanese goods
just to register our protest in a more
effective manner. It was again ratified
at the Tripura session when we decid-
ed to send a medical unit under the
guidance of Dr. Atal. These are the
examples to be cited on the floor of
this House to remind those people who
have been striving for good relation-
ship between China and Tndia.

Sir, it was in this context that we
initiateq talks with China after her
emergence as the People’s Republic
of China in 1949 as a great Power. We
conducted so many negotiations and
right up to September 1959 there was
absolutely no difference of opinion as
far as our Dborder was concerned.
China had accepted our position that
the McMahon Line was the only
border that could be admitted. Now,
we find that things have happened in
a different fashion. China has re-
pudiated it and the repudiation ron-
tains some acrimonious feelings also
which are really a sad commentary
on the whole affair. China, rather,
spoke in a fashion which was not
consistent with our earlier megotia-
tions. Of course, she has said that
the whole border question has been
dealt with against the spirit of
since all those parts
which happen to be within the Indian
border once formed part of the terri-
tory of China and they were annexed
to India only ag a result of British
imperialist aggression. That is the
stand that China has been taking con-
sistently in her talks.

Sir, we have paid a very heavy
price for our friendly relations. Sir,
I do not want +to use the word
‘sacrifice’ though I feel impelled to
speak in that fashion but the most
euphemistic expression at this stage
would be to say that we probably
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ignored the interests of Tibet just to |

see that our friendly relations with
China could be maintained. After
this comes the claim of China to
about 48000 sq. miles of our territory
and recently they have added another
2,000 sq. miles probably at the time
of the talks between the Government
of India officials and the Chinese
officials. So, it comes in all to 50,000
sq. miles of territory over which
China hag laid claim. It is also a
fact that out of it, 12,000 sq. miles of
our territory have already been taken
in possession by the Chinese people.
Whenever there is any talk of nego-
tiation, they say that it is their right
to have it and they talk a lot about
imperialist aggression.

Sir, if we accept that position,
things would be rather more against
the interests of the Chinese them-
selves because the whole of the
Chinese Empire or most of the areas
that happen to be within the Chinese
border now are there because of
continuous conquests made by them.
If that position is taken, probably we
shall have to ask China to concede a
lot of land to us that falls within her
territory. There iy evidence to the
fact that in 1841 Captain Zorawar
Singh, one of the captains of Ranjit
Singh’s  army, visited  Kailash,
encamped there and declared it a
part of Kashmir territory. There is
another very curious example to
which I mar refer at the present
moment. It was in 1900 that some
Indian army personnel visited a fort-
ress which lies high up in the Pamirs
near Karakoram range. The name
of the fortress is Shahejehan. There
were about 200 Indians residing there.
It is said that the fortress happened
to be within the borders of India in
the reign of Shahjehan. Then the
Indian border extended right up to

that place. So, if we accept this
argument, I think we shall have to
ask Russia to concede some of the

areas and also China to hand over
Mount Kailash and also the territory
adjacent {fo Manasarovar. But we
abhor to follow that line which is
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not consistent with the principles of
negotiations. We have to stick to

certain ideas and ideologies which we
have so far pursued.

Sir, China hag also argued that our
Prime Minister has toed the same
line as that of the imperialists and
the castigation against him is that he
has been imperialistic in outlook. In
the last summit conference held at

Moscow, our Prime Minister was
said to be bourgeois and he was
equated with Eisenhower. And our

socialist pattern which is such a pro-
gressive measure and has brought
about g silent revolution in our coun-
try, has been dubbed as bourgeois
monopoly. This ig what is happening
before us and we have to speak in a
language which is consistent with our
sentiments. After all these accusa-
tions and the way she has moved, we
find that China has created a lot of
trouble not only in the border areas,
but in all the countries adjacent to
our border. She wanted to have
negotiations with Bhutan indepen-
dent of India, refusing all the tradi-

tional relationships that we have
with Bhutan. They have also de-
nounced all those niceties of dip-

lomatic traditions which have been
so far followed with Bhutan, From
the statement that the Maharaja of
Bhutan gave before a Press confer-
ence at Calcutta on January 30th, it
is quite clear that certain overtures
were made to him for direct nego-
tiations with China. He refused to
do so Now, when the officials of the
Government of India had talks with

the officials of China, the latter
refused to talk about Sikkim and
Bhutan. as if these two countries

were the preserve of China and that
India was not competent to discuss
the matters of these two countries.

Things are most disquieting if you
go to Nepal and study things there
I know a little more than many of
the hon. Memberg sitting here, since
the country happens to be on the
other side of the border of my owr
district. I know that a movemen
was sponsored in Nepal known a
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‘Maha Nepal’ and 1t was sponsored
accusing India of imperial designs.
Our own Indian Embassy staff, our
Prime Minister and also Members of
Parliament were accused of compli-
city with all those factiong that want-
ed amalgamation of certain portions
of Nepal with India. I have records
with me. They are so very evident.
It is because of gponsoring that offen-
sive propaganda against India that
the stooges of the Chinese people
said openly that—it was a two-
pronged movement—India had taken
awdy their lands and they had to be
handed over to Nepal, that is, Darjee-
ling and Kalimpong in West Bengal,
Tehri Garhwal, Tarai areas and the
districts of Dehra Dun and Saharan-
pur in Uttar Pradesh, Spit: and
Lahaul in Himachal Pradesh and
Simla in Punjab. They demand all
these territories. This is one aspect
of their movément. Number {two,
they have said that we have sinister
designs of probably taking gway the
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Nepalganj area which happens to be :

border of India in West
Nepal. So, they have a two-pronged
movement. On the one side, they
indict us for imperialist or expan-
sionist designs. Omn the other hand,

on the

they have sponsored a movement
claiming certain portions of Indian
territory. Apart from  what the

Chinese have swallowed themselves
and the claims that they have made
over 48,000 to 50,000 square miles of
our territory they have incited others
also to do the same. This is the most
difficult position in which wc have
been put. Things have now come to
a gaturation point. We are not to
indulge in platitudes and also we are
not to indulge in a language full of
terminological  squabbles. Things
have taken a different turn. It has
come to a culmination point when we
have to speak without reservation in
our minds, if we are patriots—and all
of us sitting here are patriots except
a handful of people, a section of
people who have said that the
Chinese issue is a trivial issue which
is of no major importance. I do not
understand, if a major offensive is
taken against India and a big slice
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has been taken away from our
mother country and even then it is
not a major problem, what on earth
could be a greater ‘major problem’
than this? I should say 1t must im-
pinge on their conscience, and re-
member they have to bear the guilt
and posterity would never forgive
them for the sins that they commit
today.

Here, at this stage I must say that

China—the way it has behaved
internationally and the way it is
already going ahead—is advocating

the cult of inevitability of war and
denial of co-existence, in spite of the
summit conference that was held in
Moscow in November last. I have
to say that in this global tragic drama
that is being enacted, China is the
villain of the piece. We have to see
that thig country is brought to its
proper proportions. We have been a
tolerant nation. We probably thought
that China today or tomorrow
would come to her senses and would
concede things that we legitimately
claim. But it has gone out of
bounds. Now, I am not speaking in
a vein of hysterical outburst, but I
make a very cold, catculated and
reasoned suggestion, with respectful
sentiments, to the Government of
Indiag that the time has now come to
announce our diplomatic rupture
with the Chinese Government and
for the application of economic sanc-
tions against that country. Now, this
is the time I say. The issues, of
course, are not trivial. We took these
two measures against South Africa
since certain people who happened
to be of Indianp origin were maltreat-

ed. They were not given equal
treatment, on racial grounds, with
the other inhabitants, If the same

thing is not applied to the People’s
Republic of China, atter her doing all
the injustice that she could do and
after playing mischief and constantly
hitting at our head, it is really a most
difficult situation. Like the Greek God
Janus, China or Peking has two
faces. With one face it talks in an
amiable fashion about co-existence.
And the face on the obverse, we find,
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disfigures with scowls. Simply because
it feels that it has power enough to
quell us, it gives orders for aggres-
sion and so many other things allied
with it. This has been a consistent
policy of Ching with India, a policy
of kicks and kisses. We are not
going to tolerate them any more. As
1 told you, I made a very humble
but emphatic suggestion In a most
respectful spirit that the time has
spiralled to a climax when there
should be a diplomatic rupture,
because we are not going to stand
this mischief. What are we going to
do with a nation which has absolute-
ly no confidence in the theory of co-
existence and in the niceties of
diplomatic talks and relationships?
So, this is my humble submission to
al] the Members of Parliament. Hon.
Members must think now without
reservation. We have to take effec-
tive steps. The age .of protest is now
over. That had happened long ago.
If it continues, the nation may lose
its faith and confidence in its conduct
of affairs. That is why while speak-
ing on the President's Address, I
urged all of you to think alike in
the same spirit, which is consistent
with the sentiments of the nation.

Thank you.

. Surt GOVINDAN NAIR (Kerala):
Mr. Deputy Chairman, I agree that
the year we left behind was one of
great stress and strain.

Surr M. H. SAMUEL (Andhra Pra-
desh): Say something about China.

Sart GOVINDAN NAIR: I know
what he says. He need not help me.
1 can understand the anxiety of my
friend because during last year the
most vexed problem that confronted
our nation was the border dispute
between India and China and it is a
pity that the question still remains
unresolved. At the same time, the
official team which has been deputed—
I am proud to say—has done a com-
mendable work in collecting indispu-
¥ble evidence to justify our claim.
When the official team was appointed,
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I do not think that anybody thought
that the dispute would be settled
between these two official teams. On
more than one occasion it was stated
that this commission was more or less
a fact-finding commission. Now, the
facts are there, and the facts are very
strong ones from our side.

SurimaTt YASHODA REDDY (An-
dhra Pradesh): “Our” means what?

Surt GOVINDAN NAIR: I thought
that she knew that I am an Indian. °
This is the kind of thing that weak-
ens our case, I mean the Indian case.
My friends on the other side want to
exploit the situation to fight us. This
type of attitude is not going to streng-
then our position against any other
nation. Sp, Sir, I feel that I canmot
agree with the suggestion put forward
by my friend that there should be a
diplomatic rupture. I think it would
be bankruptey of diplomacy to do so
at this time. When we are very well
fortified with sufficient evidence, this
is the time when we should press
for negotiation and settlement of this
question, and in this I share the opti-
mism of the President when he says
that China will persuade herself to
settle this question satisfactorily.

While we were in the joint session
hearing the President, I know that
our hearts were heavy with the sad
news of the cold-blooded murder of
Mr Lumumba. Frightened at the
mighty liberation movement in Africa
the imperialists and their stooges are
trying to suppress the movement
there, and on this African question
I hope our Government will take a
more stern stand.

‘With regard to the internal situa-
tion, the President has correctly stated
that the national income of our coun-
try during these years has increased.
It ig true that our national income has
increased by 40 or 42 per cent
It is also true that the per
capita income has increased by 40

per cent. Tt is correct to say
that agricultural production has
gone up by 40 per cent. It is also
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correct to say that industrial produc-
tion has gone up. But, Sir, this is
only one side of the picture. The
statistics supplied by the Government
of India show that while wealth was
increasing in this country, people
were getting more and more pauperis-
ed. In 1950 people who had an earn-
ing of less than Rs. 200 were 50 per
cent. But in 1957-58 the percentage
is 65. Think about this very serious-
ly. You know the agricultural work-
ers are the lowest socially and eco-
nomically.

Surr K. SANTHANAM (Madras):
Where did you get these figures?

Surt GOVINDAN NAIR: They were
published in “Matribhumi” in October
1960.

SHrRI K. SANTHANAM.: It is not a
Government of India paper.

Surr GOVINDAN NAIR: Well, if
you want the governmental publica-
tion itself, I will find it out and get
it, but “Matribhumi” is a  Congress
"paper which honestly publishes all
these Government statistics. It is not
owned by the P.S.P. or the Com-
munists. So, the fact remains that in
spite of the growth of wealth in our
country, large sections of the people,
the agricultura] workers, the factory
workers and so on, are getting more
and more pauperised. There is also
another interesting feature of the sta-
tistics. The percentage of those peo-
ple whose earnings were above Rs, 500
has gone down. From 8 per cent.
it has gone down to 4.5 per cent. I
think thig is a very serious matter for
all parties in this country to consider,
and this kind of development instead
of strengthening our nation is
weakening it.

Surr N. M. LINGAM (Madras):
May I know the sector which has
benefited according to the same

source? o AR T

Sarr GOVINDAN NAIR: Two sec-
{ions. One the industrialists, and the
other politicians.
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SHrI JASWANT SINGH (Rajas-
than): Is it all parties? Make it
clear.

SHrR! GOVINDAN NAIR: You know
what I mean. Then, another danger-
ous phenomenop that has developed
during recent times is the insecurity
of the minorities. You know we had
occasion to discuss the disturbances in
Assam a few months ago. Now we
know what has happened in Jabalpur.

Dr. SHriMATI SEETA PARMANAND
(Madhya Pradesh): What about the
Catholic minorities in Kerala?

SHrr GOVINDAN NAIR: In Kerala
the Catholic minorities are ruling.

Dr. SurimaTt SEETA PARMA-
NAND: Are they a minority or a
majority?

SHR1I GOVINDAN NAIR: Now, you
say they are a majority. What hap-
pened in Jabalpur I need not explain
because I think it is fresh in the
memory of all Members here as it
was a recent occurrence. Even in yes-
terday’s papers, especially the “States-
man”, there was a report as to how
hooliganism was perpetrated in cer-
tain parts of Madhya Pradesh. Re-
sentment against certain crimes may
be justified, but that does not mean
that people belonging to one particular
community, innocent people, should
be attacked. That kind of thing is
very dangerous for national security,
and I think it is a matter which we
should seriously consider.

Then another very dangerous tend-
ency that is developing in  recent
years is the attack on democracy. It
started in Kerala, Well, you are
laughing. You, the Congress people
should think seriously about what we

have done in Kerala (Inter-
ruption)

Surr P. N. SAPRU (Uttar Pra-
desh): The hon. Member is guite

right. It started in Kerala, but
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Kerala has thrown out the anti-demo-
crats.

(Interruption.) '~

Mr. DEPUTY CHAIRMAN: Order,
order.

SHrRI GOVINDAN NAIR: I am very
sorry that a great ex-Judge like Mr.
Sapru should come an'd defend the
action of the Congress Parliamentary
Board when they give permission to
start direct action against an elected
Government. ’

SHrr JOSEPH MATHEN (Kerala):
Are you not accepting the verdict of
the people of Kerala? .

SHrr GOVINDAN NAJIR: We have
accepted it. We have not  started
direct action as you have done. Do
you not see that we have accepted
that verdict? On the other hand you
are not prepared .

Mg. DEPUTY CHAIRMAN:
please address .the Chair.

Surt GOVINDAN NAIR: If it had
ended in Kerala, I would have been
very happy. But what I am pointing
out now is that the tendency which
you have encouraged in Kerala is
spreading, and today certain legal
luminaries are doubting whether this
Parliament is supreme and sovereign,
whether the President has exira right
over Parliament. Well, I think it is
time for us to state categorically that
we do not want any Kasavubu here
in India to rule supreme over Parlia-
ment.

Surr JOSEPH MATHEN: What do
you mean by it?

You

Sarr GOVINDAN NAIR: This has
been a matter of discussion in the
public, After working the Constitu-
tion for ten years, some people”are
entertaining a doubt whether the
President is not above  Parliament.
That is why I say that the time has
come when. we have to state categori-
cally that Parliament is supreme and
that the President is only the cons-
titutional head.
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Again, it igs surprising that the
President of the Congress has given
expression to his new ideas og demo-
cracy.

Mr. DEPUTY CHAIRMAN: Order,
order. We are not concerned with
what the chief of the Congress has
said.

Sarr GOVINDAN NAIR: The Con-
gress is the ruling party in India and
when the President of that organisa-
tion expresses his views about the
democratic set-up in India, it is a
matter to be seriously considered. I
do not make mention of the sugges-
tions put forward by such a highly
imaginative man as Mr. Jayaprakash
Narain, because his is a small party.

Mr. DEPUTY CHAIRMAN: Mr.
Nair, we are concerned now with the
President’s Address, not with what
party leaders have said outside the
House. Please confine yoursel? to the
discussion of the President’s Address.

Sur1 GOVINDAN NAIR: A sug-
gestion has been put forward by the
head of thq ruling party in India that
indirect election should be held in
place of direct election. It is a seri-
ous matter concerning our people.

Mr. DEPUTY CHAIRMAN,
nothing to do with the
Address.

It has
President’s

Surt GOVINDAN NAIR: But this
tendency which has developed in India
now has got to be checked but the
President has said nothing about it.

Mr. DERUTY CHAIRMAN: You
cannot debate over that here in this
House.

Surr GOVINDAN NAIR: The Pre-
sident in a democracy

Mr. DEPUTY CHAIRMAN: I want
you to be relevant.

SHRT GOVINDAN NAIR: I will
relevant.

be:
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Mr. DEPUTY CHAIRMAN:" You
are not relevant. We are not con-
cerned here with what other people
have said outside the House. We are
now  discussing the President’s
Address. If you have got any com-
ments to make on it, you can do so.

Surr GOVINDAN NAIR: This is the
tendency now developing in India
againgt its democratic set-up, that is
against parliamentary elections. This
ig a very serious matter which this
House has to take into consideration,
and we expect a lead on that from the
President himself. Unfortunately, I
regret to say that the President has
omitted to mention that aspect of the
matter. That is why I am saying that.

I can only conclude my speech by
saying that this dangerous iendency
which is developing in India has to be
checked and if anything is in danger
in India today, it is democracy, and I
think this House should stand up to

defend democracy in every  way.
Thank you.
Surr M. M. MEHTA (Gujarat):

Mr. Deputy Chairman, the President’s
Address has recorded the achieve-
ments during the year that has passed
and has indicated in a broad way what
the Government would like to do in
the coming year.

[MRr. CHAIRMAN in the Chair.]

There are many points in the Address
but I would like to touch only on the
economic and the moral points. I will
not take the time of the House by
discussing foreign affairs which have

been so widely discussed by all the
Members as well as by the Prime
Minister on the floor of this House.

The following points are of economic
importance. Firstly, agricultural
production in 1960-61 is likely to be
far better than in the previous year.
The targets for minor irrigation and
seed multiplication farms, laid down
in the Second Five Year Plan, are
expected to be realised almost fully.
Secondly, industrial output has risen,
in some cases, spectacularly. For the
first ten months of 1960, the production
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index was 167 as against 149 for the
corresponding period of the previous
year. The manufaciure of industrial
machinery and machine-tools nas made
satisfactory progress. Thirdly, new
sources of oil have been discovered,
notably in Ankleshwar in Gujarat and
i Sibsagar in Assam. It is expected
that tria! production will commence
this year. Work on two refineries is
proceeding, and a third refinery is also
going to be esiablished. Fourthly,
labour relations, apart from the re-
cent regrettable strike by Government
employees, have improved. The Code
of Discipline has exercised a healthy
influence. The Employees’ State In-
surance Scheme has been extended to
further areas to cover about 15°8 lakh
factory workers, Lastly, the national
income for 1959-60 is estimated to be
Rs. 12,210 crores at 1952-53 prices, as
compared with Rs. 10.920 crores in
1955-56. Price levels have registered
a rise of about 6 per cent. as compared
to the previous year.

One major compulsion in our
national life is the attainment of
maximum economic growth in the

minimum time. It is true that there
are various limitations such as the
vagaries of nature, dearth of techni-
cal personnel, etc. But the test of
successful planning lies in mitigating
and overcoming them. Viewed in this
light, India’s record presents a very
mixed picture. Economic growth, as
expressed in terms of annual rate of
increase in the national income, is not
as much as was expected. We find
that the national income in the Second
Plan is only 20 per cent. though it was
expected to be 25 per cent. This is,
of course, definitely due to the set-
backs in our agricultural production
in 1957-58 and 1959-60. It is expected

that in 1960-61, there will be a bum-
per crop, approximately 77 million
tons. FEven then, it is short of 3
million tons. Besides, the present rate
of growth of population is so much
that various States will come under the
brand of over-populated areas, such
as Kerala, West Bengal, eastern UDP.
and Bihar, and unless rigorous and
concentrated steps are taken to stop
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this growth of population, all our
efforts will be negatived. Un-
fortunately, Government’s policies re-
lating to land reforms and co-operative
farming do not help in more produc-
tion. For example, the Land Ceiling
Bill which is now before the Maha-
rashtra Legislative Assembly brings
within its purview sugarcane farms
attached to factories and orchards
which have been specially recommen-
ded for exclusion by the Planning
Commission, in view of the specific
nature and character of their opera-
tion. Sir, these policies disclose evi-
dence of submission t0 pressure. It
may be ideological or otherwise, but
it is an economic reality.

Sir, a brighter picture is of course
presented on the industrial front.
Industrial production in 1960 is esti-
mated to show an increase of 14 to 15
per cent. as against 9 per cent. in the
previous year. Targeted capacity has
already been exceeded in several dir-
ections. But the country’s popalation
is so large and as such it must be
kept in view that this progress is very
little as compared to the requirements
of the country.

It ig necessary to refer in this con-
nection to the ideological conflicts and
administrative delays which have re-
tarded the rate of progress of the
country. Nobody seems to have a
firm grip over the administration.
There has been too much divided res-
ponsibility with the result that there
is generally reluctance to take de-
cisions. For instance, it took no small
time for Government to decide the
question of permitting private col-
lieries to work the new or non-conti-
guous. areas, If the decision taken sub-
sequently had been taken earlier. there
would have been no coal shortage not
only for the important iron and steel
factories but also for the other indus-
tries using coal. Similar is the case
with fertilizers. And if the fertilizer
permits had been given earlier, we
would have been able to save the
forelgn exchange that we had to spend
on importing fertilizers. Similar is the
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case with copper, lead and zinec in
Rajasthan. It is necessary therefore
that there should be certain decentra-
lization of functions and responsibility
so that decisions are taken iimely and
we have not to spend our precious
foreign exchange unnecessarily. 1
think therefore that there is need for
a thorough overhaul of the entire
administrative machinery.

Sir, the President’s Address
no mention of the balance of pay-
ments position. Imports in 1960 are
valued at about 1000 crores of rupees
whereas exports remain stagnant at
about 635 crores of rupees. There
does noi appear to be any prospect of
diminution of the size of our adverse
ba‘ance of trade. Similarly, the
deepening of the foreign exchange
crisis has brought to the fore the ques-
tion of maintaining our imports at the
essential level. There has been short-
age of several items, such as, certain
categories of high quality steel, non-
ferrous metals, tool and alloy steel,
rayon yarn, dyestuffs and their inter-

makes

mediates, and some basic chemicals
and their intermediates. It is obvious
that the existing capital resources

should be employed to the full and
that the installed capacity is kept
going, and it is against this back- -

ground that the proposal regarding the
establishment of factories for the
manufacture of small cars and
watches, ete. should be viewed. There
does not seem to be any co-ordinated
policy or co-ordinated thinking in the
different Ministries of Government.

Sir, my next question relates to the
maintenance of the price level. It is
obvious that when the country is
developing so fast prices are apt to go
up. But when the national income is
not fluctuating, or rather when the
national income is not sufficiently go-
ing up, then attempts should be made
to keep the prices at the minimum
level, and production is the only
device which can keep the prices at a

low level, and not these palliative
measures.
As I said, the President's Address

has touched on all the major develop-
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ment aspects, but the Government has
absolutely neglected a very vita] thing,
though a very small one rather in
extent but which is vital as far as the
daily life is concerned. I do not talk
of food, I do not talk of cloth, I do not
talk of sheiter and I do not talk of
medical aid and other equally  im-
portant requirements. I come from a
part of India where there is not a
single place where, according to the
health department, wa'‘er which is fit
for human consumption is available.
It is not that only. There are plenty
of villages where the people have to
walk a distance of 2 to 10 miles to
procure drinking water. Also, un-
fortunately, every third year there is
scarcity or famine of everything, es-
pecially water, and people and cattle
have to go in search of water from
village to village. In Kutch during
the last fifteen years five natural cal-
amities have befallen the people.
This year too scarcity threatened us,
but  fortunately nature was kind
enough to rain, though it was unex-
pected in this season, and the people
got water, though unfit for human
consumption. The delay in meeting
this vilal need of the people there has
. definitely diminished their enthusiasm
which they felt after the country
attained independence N

A nation does not live on: bread
only; T would like to say about the
moral aspect of it. FEconomy iz not
the only thing on which a man or a
nation can live. There is something
else, something very vital which is
required. It was Gandhiji who gave
the code and the principle of life to
the people. Not only that; he pre-
pared people to live like that, and this
gave vitality to the nation to live as a
nation. Today we find every leader
saying and every paper writing edi-
torials almost every day that dis-
integrating forces are coming up in
India, and those who have followed
the history of the country in the last
fitteen years will know that the gra-
dual rate of growth of the disruptive
forces is in proportion to the rate at
which the authority of the Central
Government and the authority of the
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central leadership of all the parties
have been weakened. They know how
the Central Government has made
concession after concession to re-
gional groups and how the ruling party
has failed to enforce any kind cf dis-
cipline on their units in the States
and how every opposition party has
yielded to pressure from ity regional
groups, and how caste and communal
lobbies have influenced policy deci-
sions.

Mr. CHAIRMAN: That will do.

Sart M. M. MEHTA: The last thing
that I will place before the House is
this. Perhaps, this is the only coun-
try which administers the most, and
I think you will agree that too much
administration is not good. Let us
concentrate on the Five Year Plan and
appeal for national unity to rnake it a
success instead of going in for legis-
lation for each and every thing which
is unconnected with the Plan and
thereby the country’s progress, and
thus fulfil the dream of the maker of
modern India on the national front
while he 1s doing his utmost cn  the
international front.

12 NooN.

Surr ARJUN ARORA (Uttar Pra-
desh): Mr. Chairman, Sir, I rise to
support the motion moved by Dr.
Nihar Ranjan Ray. The President’s
Address enumerates the achievements
of the country of which any honour-
able citizen can be proud. While sup-
porting the motion I cannot but ob-
serve that the dispute between the
Railways and the Coalmines or bet-
ween the Railways and the Ministry
of Mines is creating a condition in
which cities o northern India, parti-
cularly those of Uttar Pradesh, are
feeling the coal scarcity. In Kanpur
one mill hag threatened to close down
because of shortage of coal. Some-
thing should be done immediately
about it and the two Ministries must
learn to work in unison to supply the
much-needed coal to the industries of
Uttar Pradesh and other States of
the country.
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The President’s Address makes a
mention of labour relations which, we
are happy, have definitely improved in
the country and but for the short-lived
partial strike of the Central Govern-
ment employees last year the coun-
try has seen a period of unprecedent-
ed industrial peace.

It must, however, be mentioned that
this industrial peace, an achievement
of the country, it is not based on a
proper distribution of national income,
It was with a view to giving the
labour of the country, the working
people of the country, a share in the
rising nationa] income that the Second
Plan provided for the appointment of
Wage Boards for certain industries,
It is a matter of not a little disap-
pointment that Wage Boards were set
up on'y for three out of the eight in-
dustries for which they were provided
during the Second Five Year Plan.
Labour in the country has helped a
great deal in achieving the industrial
progress of which the President has
correctly made a mention. It is the
hard work, discipline and enthusiasm
of the working people which is res-
ponsible for the improvement in our
economic situation of which a mention
has correctly been made. It is this
section of the working people of our
country which has, unfortunately, not
shared the gains of productivity,
which has not shared the gains of im-
provement in the economic life of the
country. It was with a view to giving
the workers a reasonable share of the
gains of our increasing prosperity that
the Wage Boards were thought of for
eight major industries. The workers
in the country are disappointed that
only ip the case of sugar, cotton and
cement industries Wage Boards were
appointed and these bodies finished
their work during the Second Plan
period. That disappointment iz fur-
ther accentuated because of the fact
that the employers in the country
have not readily and enthusiastically
implemented the unanimous recom-
mendations of these bodies which were
tripartite in nature, in which the em-
ployerg of the country were also re-
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presented. The Government has nol
made up 1its mind about the recom-
mendations of the Wage Board for the
sugar industry and even the Govern-
ment resolutions in the case of cement
and the cotton textile industries have
not been implemented by the indus-
trialists. It is a matter of great dis-
appointment. It indicates that the
people who talk so much of industrial
peace are really not interested as
much 1n industrial peace based on
sharing of the gains of increased pro-
duction as they are interested in in-
tensifying the rate of exploitation. The
Government should be able to  see
that 1ts resolutions in the matter of
recommendations of Wage  Boards,
particularly in the case of ‘extile in-
dustry, are imp'emented by the indus-
try of the country as a whole.

Sir, there are certain industries
whose workers are making a signifi-
cant contribution in the matter of our
economic growth. To mention only
two, the rising engineering industry
and the public utility industries like
the electricity supply industry are the
very corner-stones of our industrial
progress. It is a matier of great dis-
appointment that the Government has
not yet appointed Wage Boards for
these industries,

Sir, it is well recognised that the
employees in the public utility in-
dustries like electricity supply and
water supply are denied certain rights
as the right to strike and the right of
direct action which employees in
other industries readily enjoy and it
is only fair that the employees in the
case of public utility industries, like
electricity supply, should be among the
first to be given the advantages of
tripartite bodies like Wage Boards,
and their conditions of work, tiheir
wages, their standards of living should
be increased as a matter of course, as
a matter of administration of social
justice. It is a great disappointment to
the workers in the electricity supply
and engineering industries of the
country that Wage Boards for these
industries have not so far been
appointed.
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Sir, the President’s Addres: men-
tions the implementation of Employees’
State Insurance Scheme. That scheme
is a benefit for which the workers of
the country are highly thankful. The
scheme of Employees’ State Insurance
guards the health of the workers and
ensures that during the period of their
sickness they not only get medical
leave but also half their wages. That
is a great relief to the workers and we
-are thankful that the scheme has been
extended from one area to the other.
It is, however, a matter of some dis-
appointment that in spite of the fact
that the Act was enacted in 1948 and
the pilot scheme of E.S.I. was inaugu-
rated in 1952, the scheme does not
cover ag many factory workers of the
country as it should. Only 15-8 lakhs
out of the 36 lakh workers of the coun-
‘try are covered by this useful scheme.
The fact that this scheme has been
found useful by labour and industry
in the country and the fact that both
workers and industry contribute to the
running of this scheme makes it all
the more necessary that the implemen-
tation of this scheme should be acceler-
ated and all the 36 lakhs of factory
workers in the country -hould be
brought under the scheme. The fact
that the scheme which was inaugurat-
ed in 1952 at Delhi and Kanpur has
been extended to several centres is of
course encouraging and I only hope
that the Government and the Em-
ployees’ State Insurance Corporation
will see the justice of the demand that
more and more workers of the country
should be brought uynder this scheme.

One of the significant schemes con-
cerning labour of which the Presi-
dent has made a mention is the
scheme concerning the workers' par-
ticipation in management. That
scheme is in accordance with our
ideals of socialism and it is only pro-
per that the workers should have 2
share in the management before they
are expected to realise the responsi-
bility of running the industries. In that
matter progress hag been made and a
pilot scheme has been introduced but
it appears that industrialists are not
as enthusiastic about it as they
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should be. Particularly important is
the lack of enthusiasm in those res-
ponsible for managing the public
sector industries. It is in the public
sector industries that one thought
that the scheme of workers’ partici-
pation, accepted and implemented by
the Government, would get a fair
t{rial, would get an enthusiastic res-
ponse. I am sorry to say that those
responsible for managing the public
Sector industries have not shown the
enthusiasm about this scheme which
will make us proud of the public
sector. We cannot expect the  pri-
vate sector to be enthusiastic about
workers’ participation in manage-
ment. The private sector is zealous
of its powers. It has several things
to hide. It knows that once the
workers’ participation becomes a
reality, profit-sharing bonus over
which disputes are going on will also
become the order of the day but the
public sector industries should have
nothing to hide from those who
operate them. They should have no-
thing to hide from the workerg and
it should be those industries which

should show themselves as model
employers which encouraged the
workers to work not merely for

wages but for the love of running the
industry. That will be possible only
if the scheme of workers’ participa-
tion in management is not only ac-
cepted theoretically but made a com-
pulsory feature of all the public sec-
tor industries. I hope the Govern-
ment will give greater importance to
this than it has done. All the same,
I am thankful that our country has
accepted the scheme of workers’ par-
ticipation in the manggement and it
hag implementeqd it.

It is a matter of gratification from
the labour point of view that masses
of workers are being educated and
prepared for taking their due place
in the management of industries. The
scheme for workerd education fin-
anced by the Government is doing
a great good to the toiling people
and I am sure that if that scheme is
pursued, it will prepare the mass of
workers, the army of workers who
will not only know how to run their
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trade unions but will also know how

to play their due part in the manage-

ment of industries.

Dr. A. N. BOSE (West Bengal):
Mr. Chairman, Sir, on the 14th morn-
ing while I was coming to attend the
opening Session of Parliament, I met
on the way, the Presidential proces-
sion, the President seated in a
coach under a big umbrella and a
long cavalcade of mace-bearers,
liveried men carrying flags and fes-
toons and the whole scene struck me
as g cross of British Imperial and
Indian feudal traditioms. What was
missing from the picture was the free
democratic modern India, proud of
her culture and the scene fitted ad-
mirably with the City of Delhi with
its exotic buildings, its sophisticated
faces and its air of official hierarchy
and high-brow. Sir, an hon. Mem-
ber, in his speech, had characterised
this occasion as something solemn,
which was degenerating into a cere-
monial affair. I would go a step
farither and think that this was be-
ing crystallised into a ritual, a
meaningless ritual, fixed in sophisti-
cated forms in which even if you
consult the Address of the previous
years, whole paragraphs are repeat-
ed verbatim in platitudinous words.
When the Address was being deli-
vered, when the President made a
reference to the Royal guests from
the United Kingdom, there was an
applause from the House.

AN Honx. MEMBER: No.

Dr. A. N. BOSE:
the Queen

Surr SHEEL. BHADRA YAJEE
(Bihar): When he referred to the
presence of the Maharaja of Bhutan,
then there was an applause.

Dr. A. N. BOSE:
correct myself.

Mr. CHAIRMAN:
rected.

Dr. A. N. BOSE: All respects are
due to the Queen of the United
Kingdom and her Consort, the Duke.

All respects to

I am sorry, I

He stands cor-
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We should extend to them a hearty
welcome ang all possible courtesy but
why should a Government go crazy
over this reception? We have receiv-
ed the Head of the U.S.A. and
the Head of the U.S.S.R; but never
have we seen a craze of pomp and
extravagance like this. Is this be-
cause the Secretary of the Common-
wealth  Relations reminded us that
the Queen of England is also the
Head of the Commonwealth of
Nations and so, are we to learn that
we have a Head, a Sovereign, above
our President? ’

Mr. CHAIRMAN:
substantial points.

Dr. A. N. BOSE:

Come to the

There was the

shooting of tigers, animals and
birds

AN HON. MEMBER: And croco-
diles

Dn. A. N. BOSE: . and cro-

codiles in the country of Gandhi, in
a country which swears by the ideals
of Gandh! and which is taking so
much pains for the preservation of
her wild life, her animals and birds.
Strangely enough, the protest came
not from the land of Gandhi but
from the British press who remind-
ed us that thig smacked of .he o.d
British days when Maharajas and
Nawabs used to entertain their guests
by arranging tiger-hunts. This was
a truly Gandhian reception which we
are giving to our Royal guests!

Surr SUDHIR GHOSH (West
Bengal): All this enthusiasm be-
cause it 1s a Queen and a very charm-
ing Queen too

Mr. CHAIRMAN: Order, order,.
He has not yet come to the points.

Dr. A, N. BOSE: The first half of
the Address i1s devoted to foreign
policy, to external affairs. But unfor-
tunately in  this brief Address
nowhere is any enunciation of our
policy. One is at a loss ag to what is
ou~ foreign policy. We are told that
it is a policy of peace with firmness,
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‘a peaceful but firm policy’. Peaceful
1t is, but where is the firmness? It is
a policy of peace with appeasement
and not of firmness. Sir, it pains me,
as it should pain anyone, to criticise
our Prime Minister and his policy. He
has undoubtedly raised India in the
eyes of the nations, by his own great-
ness and by his own personality. But
the merits of a foreign policy are not
to be judged by our prestige abroad
or by what other nations speak of us.
It is to be judged by the material
interests secured by that foreign
policy. Sir, it is because of this policy
of appeasement that thirteen years
after the attainment of independence,
Indian territories are under occupa-
tion by three foreign Powers namely,
Portugal, Pakistan and China.
Within recent years we have made,
or are going to make, three major
concessions to Pakistan. We have
signed the Canal Water Treaty
by which Pakistan has been given the
right of using the waters of the three
western rivers. We have signed an
agreement ang have passed a Bill by
which we surrender 31,000 acres of
land jn our western frontiers for 10,000
acres of jand and in the east valuable
tea estates and timber resources and
the land of Berubari for Tukergram
which was already ours but which was
forcibly occupied by Pakistan. And
we are shortly going to surrender the
right of communication across Indian
territory between the two Pakistans.
In exchange, what have we got from
them? We have got the impending
border agreement between Pakistan
and China delineating the northern
line of ‘Azad’ Kashmir. And we have
all the continued firings across the
ceasefire line and violation of
Indian territory by Pakistani troops.
And further, we are going to have
very shortly Pakistan’s claims to the
sources of the three rivers the right
of using whose waters we have just
conceded to Pakistan.

As for China, Sir, in the year 1954,
we surrendered all our extra-terri-
torial rights, post offices, telegraph
offices, telephones, lands and buildings
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and twelve rest houses situated in
China, free of cost. And we have
further admitteq the suzerainty of
China over Tibet, and all this only for
the recognition of the existing rights
of Indians trading in and of Indian pil-
grims visiting Tibet. We hardly
thought that a Communist country and
a totalitarian country cannot tolerate
for long private trade in its land,
particularly by foreigners and also the
continued influx of pilgrims through
its territory. We recognised the su-
zerainty of China over Tibet, because
of what? We did it, because the
previous British Indian government
had recognisedq the suzerainty of
China over Tibet! It is wonderful to be
guided by such precedents. Assum-
ing, not admitting, that China Thad
some treaty rights of suzerainty over
Tibet, much stronger was the right of
the British Empire over India. And
suppose China, twenty years ago, had
made a treaty with the British, recog-
nising the British imperial power
over India, how should we have felt?
What fault did Dulles commit when he
declared that Goa was part of Portu-
gal? Sir, we did not look into the
mind of Tibet, into the rights of the
Tibetans or listen to the voice of Tibet,
when we tacitly recognised the
suzerainty of China over Tibet, with-
out caring to protect its autonomy.
Suzerainty does not mean sovereignty.
Suzerainty implies autonomy of the
vassa} State. But we did nothing to
protect the autonomy of Tibet. We
could have utilised the occasion when
we surrendered our extra territorial
rights and recognised the suzerainty
of China, to protect Tibetan autonomy
and to get recognition to our tradi-
tional, historical and natural frontier
with China. But our rulers, in fact,
were too eager to perpetuate the exis-
ting trading rights in Tibet, little
thinking that those trading rights
cannot survive in a Communist coun-
try.

On December 8, year before last, the
Prime Minister stated in this House
that he did not expect that China
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would behave in the manner she had
behaved. Sir, this is a pathetic con-
fession to be made by a Prime Minister
and Minister of External Affairs and
this pathetic ignorance and negligence

is at the root of the whole mess. For
two years the Prime Minister was
ignorant of the construction of the

Aksai Chin road and even after he
was aware of it he kept us ignorant.
Then as late as in October 1959, our

patrol party was captured fifty miles-

within Indian territory. And then
for years together aircaft from the
direction of China are flying over
{ndian territory without even a single
one of them Ybeing mechanically
detected or identified. Apparently we
are happy with the Chinese denials.
We are happy with the denial that
they are not Chinese planes. Have
we not got the necessary equipment
to identify them, to spot them, if not
to bring them down?

Sir, in the light of all these things,
it i3 quite easy to understand the
nervoushess of Sikkim and Bhutan.
‘China has occupied Indian territory
almost as much as the total area
of Sikkim and Bhutan, without firing
a single shot. And we are pledged
to defend the territory of Sikkim
and Bhutan! Why should this little
friendly allies lean upon a broken
reed? It speaks highly of the sagacity
and sensibility of the Maharaja of
Bhutan to have identified his fate with
us, in spite of the bates offered by
China. He has had the sense to
realise that as soon as he surrenders to
this bate, his fate would be that of
Tibet. He has got that sense in spite of
our weakness, in spite of the ineffici-
ency which we have demonstrated in
_protecting our own frontiers,

On the 9th September, 1359, the
Prime Minister declared on the floor
of this House that as long as his Gov-
ernment would remain in power, they
would stand by certain basic princi-
ples and would not surrender to the
conveniences of the day. True to this

[ RAJYA SABHA]

President’s Address 330
deglaration, true to the Tbasic
principles of coexistence and

toleration, we have surrendered our
territorial and material advantages to
Pakistan and to China. But we
have also done the reverse.
Our Government have also surren-
dered basic principles for certain
conveniences of the day. They sur-
rendered Dbasic principles for the
conveniences of the day when
butcheries were going on in Hungary
and Tibet. There was no basic prin-
ciple in our attitudes towards the
Hungarian and Tibetan crises. Sir, in
this connection it may be recalled that
the Minister of Katanga who had just
announced the murder of Mr.
Lumumba had stated in the same
breath to the press defiantly and
sarcastically thai the same thing was
done on a much bigger scale in Hun-
gary and Tibet and if the United
Nations did not interfere in Hungary
and Tibet when butcheries were going
on there on g much larger scale, they
had no budiness fo interfere in the
affairs of the Congo. The Congo
justice is her own internal justice just
as China's was her own and Hungary’s
her own.

Coming to our Missions abroad
under the External Affairs Ministry,
the work of our foreign Missions has
been considerably lessened with the
increasing communications and with
the increasing activity of the United
Nations. Major things are nowadays
decided by delegations but still our
Missions are kept in the same strength.
Almost everywhere it is highly over-
staffed. The High Commission in
London has got about 1,400 people,
about double the number than is
necessary. It is a lot, I am sorry to
say, de-nationalised, imperious, dis-
courteous and apathetic towards its
own nationals in England. The fore-
most duty of a diplomatic Mission in a
foreign country is to keep its Govern-
ment aware of the developments in
that country. According to the old
diploma‘ic maxim, they have to keep
their eyes and ears open and their
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mouths shut but our Missions are
keeping everything shut angd even
their doors shut to their own nationals.
Whenever there has been a crisis in
a foreign coun’‘ry, the Head of the
Mission is almost inevitably found
absent. During the Suez crisis, our
Ambassador was not at the spot nor
during the Hungarian crisis. During
the military coup in Pakistan, our
High Commissioner was not in
Karachi. During the military coup in
Turkey our Ambassador was not in
Ankara and during the latest coup by
the Maharaja of Nepal, our represen-
tative was away from Kathmandu. Sir,
we are spending quite a lot of foreign
exchange on the maintenance of our
Missions abroad but nei her the Gov-
ernment nor the people are getting any
commensurate benefit for this expen-
diture.

Sir, in the amendments moved from
this side of the House, reference was
made to the omission in the Presiden-
tial Address of the disintegrating ten-
dencies growing apace in our coun-
try. The mover of the motion himself
regretted the growing fissiparous ten-
dencies within {he nation. I admit,
Sir, all of ug should share the guilt in
some measure. But in whose hand
does it lie primarily to check this
tendency and to restore a national out-
look? Our nation has been growing
as a synthesis of numerous auton?>-
mies, autonomieg of region, autonomies
of language, autonomies of vocations,
autonomieg of culture and it is a tradi-
tion of Indian nationalism to grow as
a synthesis of all these autonomies.
Our Government, instead of promoting
and supporting the legitimate aspira-
tions have always stood against them.
Reasonable aspirations voiced by the
people have not received recognition
in due time; and when these aspira-
tions have grown beyond proportion,
when they have broken the limits
because of continued resistance
and broken into violence, our Govern-
ment have stood dumb and defence-
less against these outbursts.

Sir, the proper thing for a Govern-
ment to do is to give due recognition
to proper and legitimate aspirations so
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[17 FEB. 1961 ]

President’s Address 332

long ag the aspiration is voiced peace-
fully and legitimately and not to
oppose it. Then, if such aspirations
grow on reactionary and violent lines
and hreaten national intergrity, the
proper thing for the Government to
do 1s to meet it with strength. Our
Government have done neither.  Sir,
who is responsible for the con inued
hostility of the Nagas?

Mr. CHAIRMAN: You are.

Dr. A. N. BOSE: I do not absolve
myself. Let us share it amongst our-
selves; but the responsibility musi be
shared in proportion to power.

[Mg. DEPUTY CHAIRMAN in the Chuir]

Sir, we have done hardly any:hing
to develop our backward areas and
our backward people. Merely reserv-
ing centain seats in our legislature; or
reserving a few high appointments for
the backward tribes and scheduled
castes and merely giving a few scho-
larships for foreign studies are not
conducive to the development of
backward areas and backward people.
An economic holding ha; 1o be given
to every tiller; industrial development
must be pursued so as to provide gain-
ful employment for every individual
and universal free education must be
made available to all. These are the
primary thingg necessary for the dave-
lopment of backward areas and back-
ward people and to make them feel
that they are part of the nation. The
Naga hostiles who have been fighting
for so many year; have never been
made to feel that they are part of
India. Even now we have not under-
taken any such policy in our border
areas, I would like to say with all the
emphasis I can command that that is
the only way for providing not only
national integrity but alsp na‘ional
security against our hostile neigh-
bours. To give economic holding to
every individual, to give gainfu] indus-
trial employment to all, to spread
universal free education and there-
after to provide arms to every adult
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and give them adequate military train-
ing—that is the policy we have to
adopt at the border to defend it against
ncursions by foreign Powers,

Sir, today ‘he faith in our Central
Government remains badly shaken.
Our Government have proved their
weakness abroad in dealing with
foreign Powers and also in dealing
with internal problems, They have
not adequately dealt with these re-
gional and communal outbursts which
recently happened in Assam and
Jabalpur. What is needed above all is
a sympathetic but strong upright ad-
ministration.

Sir, I shall make a brief reference
to my own home State, West Bengal,
even at the risk of being misunder-
stood as parochial-minded. West Ben-
gal has bitter sores, festering sores,
which account for the continued dis-
temper in that State. Three years ago
I had brought before this House a mo-
tion regarding the construction of
Farakka Barrage. The hon. Minister
of Irrigation who is sitting there will
bear me out that in that debate he had
promised *hat the construction of the
Barrage and of the bridge across Fa-
rakka would be taken in hand as soon
as the survey operations were com-
plete, We were told on that occasion
that survey operations were going on
and that for quite a few years. And
today even after three years there-
after we are in the same position. Sir,
on the construction of this Barrage
and the bridge depends not the or~s-
perity but the very existence of Ben-
gal, the very existence of Calcutta.
The city of Calcutta is now facing a
severe crisis. That has been under-
lined by the experts of the World
Health Organisation who have warned
that in a ma‘ter of months Calcutta
may be buried under its own sewage.
There is a veritahle crisis in the water
supply and in the drainage system of
the city.

Sir, 1 need not remind the House
again about what happened in Assam
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and what the Centre did about it.
Even yesterday we had no promise
from the Prime Minister that the
Centre took full responsibility £ r the
rehabilitation and resettlement of the
unfortunate  victims of linguistic
passion in Assam. Sir, on the top of
all these has come the secession of
Berubari. And all the wounds which
have been inflicted remain to be
healed. For all the sacrifices which
Bengal has made from the struggie
for independence down to the appease-
ment of Pakistan what this State has
received are only sarcastic comments
from our Prime Minister.

Sir, in the President’s Address there
was some feeling of optimism over
the growing national income. We
have been told that during the last
four years the national income has
gone up by Rs. 1,290 crores. coming
to about Rs. 300 per head per year.
I need not dilate upon the point
which has been raisedq by many hon.
Members earliaz. that is, how far this
increasing national income has gone
down to the Tower levels, how far it
has reached the villagers. In spite
of rising national income we have
rising vagraney. rising beggarv. rising
unemplovment and rising population
in the camps for displaced persons.

Sir, who is to see that the wealth
of the country reaches down to the
bottom? I do not think that a highly
centralised State, unless it is a dieta-
torial State, is equal to the occasi~n.
Our Government was right when
it took the decis'on to set up
panchavats on their feet, when it took
the decision to revive the old com-
munal autonomies. I do not mean
ecommunal in anvy religious sense.
Communa] autonomies mean associate
autonomies, popular group autonomdies.
But unfortunately the Government
could not stand faithfully to their de-
cision, could not go the who'e hog and
boldlv part with power when such
parting was necessary. It is only the
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villagers themselves who can look 1o
their own g-od. The whole Plan must
be village-based, must be village-
oriented and if the villagers are to be
actively associated with the Plan, they
have to be given statutory powers and
responsibilities and  necessary re-
sources.

Surt AKBAR ALI KHAN (Andhra
Pradesh): They are being given in
Andhra Pradesh and Rajas.han.

Dr. A, N. BOSE: It is quite true
that in some places like Andhra and
Rajasthan this experiment has been
partly successful but in other places
I am sorry to say that this experiment
has been a miserable failure, at least
in my part of the country where these
Community Development Blocks have
been merely spending agencies of
Government money. Sir, this cannot
be done unless the people themselves
fee] that they are the makers of
their own destiny. Without a sense
of community there cannot be any
experiment on community develop-
ment. Where is the sense of commu-
nity? Where is economic equality?
Where is universal free education?
We are pledged in our Constitution to
universal education but we are far
away from that goal. Before the
experiment of panchayats can succeed,
before the experiment of village
autonomies and decentralisation can
succeed, there must be universal
education and there must be equalisa-
tion of land and income. At least
there should be a reduction of the
gross economic disparity that exists
in spite of the land reforms and the
various development projects, which
have been pursued with some success.
With these words I support the
amendments which were moved by
Shri Ganga Sharan Sinha.

smrr P. L. KUREEL urf TALIB
(Uttar Pradesh): Sir, on a point
of order, I moved my amendment
yesterday and so far T have not been
able to express myself on my amend-
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ment. As a matter of fact I should
have beep called first, so that other
Members might have been able to
express themselves on my views.

Mr. DEPUTY CHAIRMAN: There
is no point of order.

Surr P, L. KUREEL urf TALIB;
It is very strange.

Mg, DEPUTY CHAIRMAN: You
will get your chance.

Sarr P, L. KUREEL urf TALIB:

Is it because I belong to the Socialist
Party?

Mg. DEPUTY CHAIRMAN:
Vijaivargiya.

Shri

Suarr  GOPIKRISHNA VIJAIVAR-
GIYA (Madhya Pradesh): Mr. De-
Deputy Chairman, many Members of
this House have spoken about China
and Tibet. I have to say a few words
about this affair. Some Members
have said that we might have saved
Tibet, but our wrong policy destroyed
Tibet. In this connection, I would
refer to a great controversy which
took place in the United States of

America. When, after the Second
World War there was a civil war
between Chiang-Kai-Shek’s forces

and Mao Tse-tung’s forces and China
was lost {0 Mao, at that time in
America there arose a great contro-
versy as to who was responsible for
the loss of China. There was one
side which laid the blame at the doors
of the USA. administration and
said that the weak policy of America
was responsible for the loss of China.
Then, when the shock cooled down,
the Americans realised that they
could not order all the events in the
whole wide world and that in spite of
them, revolutions did take place. They
understood that there were evenis
which were independent of their
power. Such a big Power as the
U.S.A. could not prevent China from
falling a prey to communism. Now,
there are critics amongst us of our

'
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foreign policy who say that we could
have saved Tibet from falling a prey
to communism. The position is this.
Long Dbefore India recognised in
1954 the de facto position in Tibet,
the Dalai Lama had already sur-
rendered to Peking’s armies and
had signed his own death warrant
in 1951 in he form of an agree-
ment with China., Even the old
British, Governthent and the Chiang
Kai-shek’s’ Government always
claimed that the suzerainty over
Tibet was Chinese. Just as any num-
ber of Macarthys could not prevent
the fall of China to communism,
similarly any number of our critics
here or any number of parties could
not have prevented the tide of events
in Tibet. Who can save a man who
signs his own death  warrant?
Jaswant Singhji said that the opera-
tion was successful, but the patient
died. We never wished that the
patient should die. But what hap-
pened? He had already surrendered
himself in 1951, long before we accept-
ed the de facto position, to the
forces of China. I think we in India
should not assume the role of a Mes-
siah for the whole world, as if India
is powerful enough to save all the
countries of the world. Therefore, I
referred to that controversy in
America where many Americans at
that time assumed a kind of righteous
role, of saving the whole world from
communism and thought that they
could dictate to the whole world. We
should not assume g similar position
about our own country. We in
India cannot think that we are all-
powerful Messiah. If we think like
that, nothing but frustration will re-
main with us. Just as it happened
in America, they had to give up that
delusion and they could ultimately see
that even the great force of America
could not fashion the whole world to
their liking or after their ideology.
Similarly, in respect of Tibet, we
should also be very realistic. The
President in his Address has raid that
we are alert to the agegression and
incursions which have taken place on
our borders. Our policy is peaceful
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but firm. We have not said that we
accept the claims on our territory by
China, and we are strengthening our
defences, These are reassuring things
and 1 think it will be very unwise
to rush in for a war without prepara-
tion. Therefore, 1 think our policy is
quite wise.  Similarly, in respect of
plunging ourselves into the wars of
others that also would be an unwise
policy. There are two camps in the
world and both the camps want war.
We should guard our interests first.
Therefore, we should not take sides
in these great wars which are before
the world. In this respect we are un-
committed and our policy is that of
non-alignment, I think that is the
best policy in the interests of India
itself. Those who think that the poli-
cies of the United States are full of
virtues or the policies of the Soviet
Union are full of virtues or vice versa
are both mistaken, Both these coun-
tries have committed mistakes and we
cannot be the camp-followers of any
of these two countries. Therefore, I
think that under the circumstances the
policy of India is quite realistic and is
in the interests of our country,

Now, Sir, about the report submitted
by the officials of India and China, I
think that the report well proves the
strength of our contention based on
treaties, customs and usage. That re-
port will create a moral atmosphere
for our claims and for whatever we
have been saying up to this time.
Therefore, our policy hag been a wise
one with respect to China also. About
war with China, I think it is better,
as the President’s Address mentions,
that we strengthen our defences.
Therefore, marking time is very neces-
sary. In respect of China and in res-
pect of the danger which is coming
from outside to our country I would
like to quote a ‘sloka’ from the Maha-
bharata, When the Kauravas and
Pandavas were fighting and quarrel-
ling, some danger arose. At that time,
Yudishthira said: ‘No doubt we are
five and the Kauravas are one
hundred. But when there is a danger
from outside, we are not five and
hundred but one hundred and five:
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What I mean to say is that all parties
and persons should keep united at a
time when there is danger from out-
side, and no party should take politi-
cal advantage of the situation that does
not lie in our hands.

international

Sir, about other

affairs . . ,

Mr. DEPUTY CHAIRMAN: You can
continue after Iunch.

The House stands adjourned till

2.30 p.M.

The House then adjourned
for lunch at one of the clock.

The House reassembled after lunch
at half-past two of the clock, MR.
Depury CHAIRMAN in the Chair,

Suri GOPIKRISHNA VIJAIVAR-
GIYA: Sir, beiore rising for lunch I
was speak.ng about the need for unity
on the part of all the parties in view
ot the dangers from across our front-
ters, 1 will also add one thing that it
1s the custom and usage of all mature
nationg and mature parties that they
should not differ, and they do not
d.ffer, on policies on external affairs.
Usually all parties present a united
front on foreign affairs. That has
been the practice in America also, and
I think that we should adopt such
mature practices that no parties should
present a divided picture but that they
should present a united front on ex-
ternal affa'rs. About other interna-
tional matters, Sir, I do not want to
say much because more or less they
are non-controversial, and I fully
share the views of the President. About
the Congo, the new administration of
the U.S.A, is coming nearer to our
point of view, and it is a further justi-
fication of our stand. But in that case

1961 ] President’s Address 340

also our country should think that we
are not the Messiah of the whole
world, and we should give our advice
in an unattached wwy, in an anasakte
way as the Gita has said.

Now, Sir, about internal affairs, I
fully agree with the basic objective of
our Plans which 1is socialism with
democracy. In spite of many difficul-
ties our Second Plan is go.ng to be a
good success, and the Third Plan is
also a good enough plan, The ideal of
Panchayati Raj is good and should be
pursued, The labour policy on the
whole has been good. In our country
oil has been discovered, and we are
making use of atomic power for peace-
ful purposes. All these are milestones
of progress. Our budgetary position
also appears to be good and hopeful.
The Railway Budget is already before
us, and that is a balanced and progres-
sive budget, Every year we are mak-
ing great progress in respect of rail-
ways. In my area a new railway line
is proposed to be laid from Guna to
Maksi, and I welcome it and I think
that the line will be completed very
soon. I think the General Budget may
also prove to be hopeful, because the
agricultural position is quite good and
the industrial production is also equal-
ly good. Sir, one feature which is of
some concern jis the price line men-
tioned by the President himself. In
one year the prices rose by 6 per cent.
This is a disquieting thing and must
be checked. Another thing is, al-
though the mnational income is in-
creasing, it is not increasing accord-
ing to our expectations. This is also
another disquieting factor, and I wish
that enough attention must be paid to
it. A commi tee has been appointed to
look into the question of how this
national income has been distributed,
and I think it will give us some good
facts. Recently, I went on a padayatra
in my area of Guna district. The con-
dition of the poor classes, particularly
the Adivasis, is a very appalling one.
It appears as if Swaraj has not come
for those poor people, We should
radically change the economic condi-
tion of our country and raise the living
standards of the poorest people, parti-
cularly the Adivasis, Of course I know
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that for all this there is no other way
except planned progress, but it should
be first of all in the interests of the
poorest.

Sir, one point more and I finish.
Whenever I speak, I do say something
about administrative efficiency. Wher-
ever we go, this point always comes
up. When we mix with the lowest of
the people, there we find that there
are great defects in administration.
Whatever our great achievements be,
the defects of our administration are
our great weaknesses, I sometimes
have expressed the opinion that our
Constitution is at fault here. I en-
tirely disagree with the chapter on
Services in our Constitution. We have
given too much of security for the
Services. Some security must be given,
but I think the security given for the
Serviceg in our Constitution is quite
incommensurate with that in any
other Constitution of 1the world.
Some radical changes should be
made, rather a high-powered com-
mission should be set up to give some
kind of scheme for improving the ad-
ministration, for giving a clean and
speedy administration. Of course in
paragraph 38 of the President’s
Address this point is stressed, and
I hope serious a tempts will be
made to improve the adminis-
tration. Although this is the position.
the whole picture is not gloomy or
dismal. Our country is still progres-
sing, and I support the motion moved
by Dr. Ray on the President’s Address.
Thank you, Sir,
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gATR egata F 1 sfraer el
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“The unity and the social well-
being of our entire people, the rapid
progress to a democratic and socia-
list society, wherein changes must be
timely and progress grow from more
to more, must be attained peaceful-
ly and by consent.”
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T gL WX W At w1 91w A gg
g, wfax o avwfaw @ o 9w
TP T4 Y gRI 37 INfA FLGFATE
I gl g § g0 q=% WA § g9 W
¥ quIwag &t F1A9 FT qFd & |

# T A W AT TG FEAT AT
g A o § avafoee 7 4 99 ge%0
#S A T 41 99 F A H weAr
MEATE | Frafees T T AATNHT GAT
F ANMT @F 1 F q §, 3ATTIA
FAEAT F TH FR T F 91X H,
fargqes Frizy, frgges grea AT+
TE FATHT AT Hoqdeqs 71 AT #1
AFTF & fwm I F I H
R T 40 1 39 & W ay
IF T qF B gREr 7 fawdt wrwr 1Y
TN FTHFS H o FT HqIR9F
g3r a1 | gt urares ¥ geaew ¥
gA7 ATAT =T 1 §217 & [wd e
& fHaT AT 3T a<g ¥ g9 7 0 fara)-
foas sidee firam 1 a1t gt g -
frrat & femmri 9T waA st %1 39 q<E qa
qar g AT & foF & Ta faA s 7y
&Y 1T G § AT o7 gART ARTET f1
A d AAA J5( F] T(sAF SR A
AA FATSAT T AAA I G A o
¥ q T AT FAFT HIT AT5E Forg &
S HY AW T FQ QAW IH g
] gafaea F1 91T 3 & ) UF wrEiEa
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1 0F faae af qr @ g W g AW | A Ar @4 gaR g, . wEeIA
TF AL § UF FAITHT (G ITGT§ | F Ararfeee qrEf & [q7 4N TF aroa
& AT AT F JIF F AT AW T gL FE F uF iz fadvem & graeg |

st ¥ Ffaw g 8

A F AT E WA 39 qg @ &
fgF a9 A0 F fag zeeg #H
FAAT g AV qgE aX o HqAA
¥ gora wad o S €0
zaFT v ag gran g 5 J gedEanT
HISAT Ay qg T qg JrAav g WI<
A1 & HAS § 1T A5aT } 98 I AR
FY AT § TE AT GFaT & | WA
¥ aTF 1 HASAY AT F 93 dF &
Irg WAAT FT AM SATET AT § AL
F wAAT # ot T qFF §, ITF
Fgi Y Lra o S gy @ fowd g
gL SFT F A 7 owwEr &
g w9 § | IS qEES § A4
ThT F aTF g & A ITF AL
T Y g 1Y & WX T I ATAY T
SqET AF @y & ;T T AAAT A
qaTA FNT 3 qHT § | FHH( AQTAT
ag grav § % faaer 9 #=e Awiaat
¥ 3 g9 32 mraiugl & FsHiF1 faa s
F o 1Q9 sefaqt & a8 @ I
g M 373 feaae FT fagr smar €
oS G W ag w1 er & fF uw Fard
FT ATH AW A FAA G aFAT
AT AL FT ASHT FAA g7 g1 gl
2 maggnaw g v fd
gé wfa & et § 37 AQ AR
araTT ¥ I g Ag fAadr g
SR E9A WS gg AT Ag agen
a1 g9 95 qIg H GATSIETE FT 1947
agy ®T @Ra WX @ fR gu e
aars & § & Fl Y 7T 7 I3 FRA

ug d FHT F@T F AR A 5
ara % =1gar g | gy gmik 3w A
FRl o@rT & A g L oAw aA-

feedt & wrgar-ox fear ar a1 g+t
agr famr war g wE ¥ FE @
for fg=t gk qeF 7 FYY S@TT }
AT FEERTTT § /Y 98 a1q 47 g
g W #1E ¥ 93 917 787 7Y |
ST a7 AT o o uF Y foraw! i
T FT A gL g AV W A qA A
ferdy & Al F1 aTeIET 2 qr ¥
gIS FIT KT TTEATET 7 AMT | I
F I TG qFFT § qTRaTA A A |
qrs graT og g fF o wrzdr #1 w1
H qaAT AEeAr 437 F fqu e
@AT 93T § 7% FIE § 99 HTH FAAY
FETTE 1 IT qE ¥ ATRE T A7
¥ fou Y gasly 93 I F qrg s
qgar § @fs ag AtAw g /% 5 am
FEAT AT R | TH aE § oW O
qiedfl FT faTg agd AET A R
feaar & | g7 @q 9T F1 7 AW
WY gT gAY woAy feargm wAar
F fau udeaw fear 1+ Arafaez
9t wqdl 7T 7 F fAQ g &
FF TEY AT ATGAT &, ATTAT § FIH A2}
AT AT & | ag A mfagr adF §
gf ey FTAT A1gdr & | T e
ag 3 & i gardy qdl & s fyafee
fedeam uae am flar | 77 T@TS §
Taad@d & f@aes gamg &
FT A fear ar at qf 758 forarmary
TaHE FAST A W) qEAF § qAIERY
F ary § fawrfon #v oY 1 wEgwear
AT ¥ 97 9% "wRaT e A a
ar fafear Tadde 7 IFF1 99 I G0
qFIT T TF IR HAA T ¥ THF
A&y gar foar | # WS @A 4 13
mar § 5 sta w18 faw a8 Fg T 8
fF & qoag # S1 WIE A I¥
farcaare & fegr Srar & 1 gHTR Aay
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[y car? =t & O “anfe’)
o s ArwAw Y 9Y § Adraer J
X Ad ¥ Y SR frema #%
fomm war \ @1 § ag IS =T §
fF 5T I FY T FEAARET TR
T H7 J1adr § 741 39 § swgfaa
3 AT & 7 ¥ OIW  FHIGATE
Fed § !
#39 gaTe w1 ag1 T GI$ A §
A TF AR T3 T ES FF A8 |
1T G A1 AT § 3 forer a<g & ga
e FT AL qToAT I FATH g0
¥ oaw g9 A o fomn @ | g9 aHmaR
fomzdy gEaa o AT =wfgd
qINEY & A1 qg TEAT faara § fw
gAY ST AR gl ¥ w1 T A
et ST 9T AT gEAT R 3R
2 1 e feY gE) qow § 9T 6 g
FTS U e gfaar 7 a1 agr & w@fa-
Weq T TEATRI AT G | I
g faw {g & a1 v g, #s
fraea® Faw I & fag Fave ag)
21wy s afong ® wagd B )
Tgt F AW &1 IFA L HifSa, T
gR W | IT R STHT Faw qferd |
I AL AEAIN FT ATIAT TGE AT
aifgd | ARIGIATT TIT AT AT
fedz &< @5d § | @l fafad & 3
F1 fema 7 g awar g | fafaw
QAT FT WA qEIE FF ¥ T&A
9 & | AT ET ufa § S g,
TR § IR § qX R | W Tga
TTATAY & T ITH1 UL AT qHaT @ |
MA FGA A F G ITH HW
qry faaTar ST a6ar § | ST SrE%
ofow & am Gifqat & faq o ar
T T T STF @y gaSl fa@ar & ar
IGHT AT A g % T aww
fergeara oA g SrAT | gafed &
gHud ¥ ST FEm fF qeT gfaw
F A § AT AGAW BAT G § G

[ RAJYA SABHA]

President’s Address 35,

FZ G AL | T TE A TR AW F
X Ao aad g, 70w frg? go
faar &, faasr fewwat w1 g F A
IEWTE |

A THTH T BT FE g TF A
F TF § @ 1T § Jaowg faamr
ATEAT § WX g T8 & & gardy wrdi
St § IFH TR FIA CF qEFT F ARC
& T U T AT | gW A
T I OF GET A S Y I 7
forg 71 9 A & Jmmw =l @
ST qE | 7Y W *Ea g € f gard
wrf # faw oF aa& & IR0 A am
FT wfuFR § | goifs sfrafem &
FIE THEE ALl §, WL gAL AW
oo 1€ & ww 9@ § ar agr
@A § 1 A fag wfeeht & @ =
TEATE TAH F1E AN HIA & F )
T fog 7f o1 @ AR A ag wgEw
FTAI § (% gE TG F AT FAfoes
FCF 97 favamd AN F aee 9 §
& T GTEA O 937 @ 9 § fFay
Fafdad Every man is a
soldier at the time of war.
TR HEhT A L HATGHY VT ST qeal
&, &< WA wET & g o awn g,
AT gary wret § fow o qwwr &
A & | qf 7 fagaw w6 8, 5@
fag waHe Fg 3 & fo A aenl &
Ay ¥t &, S g® ag i A &
fraw & foaq adf § | 9= *wfaee
iF A 7l formr st § afes @0
=Y §oe @us qree # fan wman )
fraefy weTs # gaR qaH F AW A A
gy aarg 7 9 3% A’ § A
ifeas 7 g7 § % 9g aat e
9% Iga & fegwra qoiam & | 3T
fere st & AR L I # ol
TF dferad et o, wgrd &1 Y a1 4
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forar strfa & ST W AT 4 | ST
weafea a9 & fag aga sifm A
TE, AfeT wers ¥ wEr d2faa
g5 F gud w9 2w feew
F & T | 7Y Fgw wdwEr § 1g
Y&E AR FIAT A1 {5 qg dEfan
FII TS AT AT ITH THFE FT
fazT s, Sfe weré @er g &Y SaT
feedvg % faar war w fo 7 aamar
AT 1 § =7 g v 2 S stfaat a1
arwTgET SveY § fgeay g =fgd arfs
qq ART AT $ 337 1 fgwraa FT T |

# oI Sa7ET 7 F7d gh TN FEL
Fg f aARaAR w22 ¥ awiw A frasa
g =rfgd, sgfeaa & @9 & fag
AT FT AR AT AT 1 T
strgfeaa #1 da-a1 § | 519 aF 99 &
forq areftw 71 9979 7 & 99 7% TH
W1 Fgag A F g W,
ag & ST, ag & sram, Ffe sy
BY 1 § 9 T A & | Fre 7 O
fea wgly @y o7 3@y & | 70T wEHT
HIA AT FT AN AGT 2 HA G
IEHT ST g AT § g8 T A g |
wrgfara § arels &1 7 A U 90
AT 919§, TT AT AT & | 9 & T
dfeF 2w aF e TR A Fhed |
a9 A0 qfeqs efeq & 794 a=91 )
AT TEY T gFG & | SAIRWET ART
YT F=41 FT ATHAT HAT § I G |
@fay IF faw QU e g
Suiell

A ST A FEd T A O uF
T WX T | fehw & forg 7g fagraa
I&4 g fav oY g gwemar ganfas §
IAF A FAR AEIFT q99F & |
TRFT § I 957 ¥ qoF AR g4 |
H Y T2 &, ITH g A9 @ 7| 7 7g
g T g {6 =7 3gE F1 98 sar% A
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dreefa w3 afgd | 98 qERl A
Y AT F AT AR G AR A
AT TAMT F1(ET AR ITHT A FET
Nfgd | 77 AR F AT FAT IFA
& o afreaa fergmam & <9 & qrersra
auf ¥ Sa1eT A9y § 1 346 a%g ¥ Ao
F YT G Y qEaY S faar &)
or3F aF AT T &, SFT F a9 of A
& ¥ | R gy wXETT A Y OF 3
FOW ¥ 919 qreaEE A9 FE F
fow #rE Faw 78 wem & | T e
& wqAmEr g ARIIAEE & 9y
AT AT FAT AT(ET AT et
ST g1 g Iaqr g:dt gd nfweaa F
q14 G GHEATHT FY A L 4T Tl
39 T Y G %9 47 733 ¥ "
HIAT AALT FTAH T q4 AL A §-
o Y T T g |

mfge § § fex ag ¥gm -
srgforg ¥ waiee &1 ofeem &
& & Tifgd | § IR Farg &
g wfRET e &1 e §
& IR TT T FH ¥ AR TG
T qFAR Fr ORI AT AT | T
AU 799 § a1 ooy i
Wt quIa g | 91 FHfwe g, g o
T¥o dfe ¥ AvaT g, 7w drafaee
e F AT gL gW a9 & fra § a@w
% forg guadl & o< Ta9 /1 9 &
fere g g Ot Y & W AOE
TG T G T | W7 Ig T GH (%
AT F AW FY aq7 F TS gASl
T | R FE EEd A ) a9
& fag gw 99 wrawT @ §

St WA AR AWI (I
g2ar) . ggEAmld @R, AR
Tafr & gfawga &1 oafas W
3w Taeqret ¥ wrafrag 3 AR
wez & fr 3q qug fadat & s game
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[+t wmaa aRiEw wRE)

avaee 77 1@ &, Fadiew = 3, for w0
3% fa% fear mr ], 98 q@ear 9
g Tga T EY W & Faa Ay
HEAT T 1T AEY, qT3 AW/ FT = 39
Fag AT FT AT ST FT TIAE IS
FIC FAT AT & | AT AT SY frgeR
foafsas adt ag @ ¢a¥e ¥ T 7R
FATT T 79 LA¥9 H AR AT |
gAR gl St gfaarT Far, I9F 99
¥ % auf a5 ad Iady @ A anr
FA F T ITHT AT 7T g3 1 AT
¥ agt a% 3T 93T F7 A9 A8 @ w
gz Afr fag 9% g7 A9 ATeaw
Faqr #< foaar g, SAHr § | QI AT
a1 AR JET T FAT TS SART IR
auadA fRar | a7 84y #, Qs A
AT fagray Qave % & I FAdy
T 1 9G3 9 3 39 qRT gIAAT FL @
F AT S g o R E T8 w2
agr & Wiy fafaeee w1 30 Fare gt
T HY9Z §, 39% 91 77 § 3 Y qgi )
A2 & | 37 T gA 3 § Fg T
& fF SfT ga a9 A A 9 g &
fewzrda &1 @@ W WO AR
— ITFT geudl g | oW
AT I F BT 43

4 g7 Faid & ghroa § AR garx
#Y TSz g Jraw fF Sy garr @ifa g,
st gar faga § AR g faaq fged
FY ATTIAY FT Iq0 1@ & AN T aF
qeq & AT ST AT 5 W@ & 97 FgT TF
TqT § | AT T WrHfaw e
f AN & < fF dv ant ¥ [ =
@ § afer IuF ax 75 T fafea
TaAHE F WA O AR 9% "8
gaat 491 g§ AR At ¥ uF wex
W FN A Fgr 5 ag @ & 1 wrr
q§ A% YW WA smar & oAy
§ 7gd & f5 fafewr waddic oo
grifaafasm agrT =ed 97 @9 T’
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IPATT ag AEXFAR e A
afes uvr W) A fafeg = Fy 9
qAY BT FI9S F FFT H F Jg 19
FET & W gE MY FAT IaF A9
F femreq 15 arq o o w9 9
¥ faoy & @1 SOFT q9dT T § |
A 7T a8 quaAy g F wwaad
FAAIT § T a8 ITH! fGeFA Ty & |
gaT 99 fafex maqdz £ Sy @S-
qrEY o gt A1 gAT aed /Y wfgEr
F e 9T fa foor A awt
ZHTR 3T T I F ATAT 797 q7 T8 FreN-
qY aEX Fr g1 341 N9 § foawr
g9 ga g &1 @ | faw fagim )
WETCHT T & 3T I HT F@mqT A
e AT 9T gETY A &ET gAT
It Aifer o< ST T AT §F g9
& o FEw § | 78 Qv 9 sy &
ara ¢ fr 33fa= Aifa, S3fmw s gark
¥ A & g ¥ gfad 1 g
9 AAT & sqfaacy ®r GO @R
AR TR 98 TR g AR
HE & Y AW X T 41T F AT §
f& W@ & qum W 9fsg Agw
T & Souad safemi § 8§ § i gay
TR A N forar § wfad gaey
UF SAEaaqd ¥ A wyey Afgd | uhaw
I ¥ A F IR AN FE A"
T a8 7 W (F T 74T TACFAR
WAL AR g I W HrT A e g
& a8 g fod aed v gW T A
FT =R TE @ § | o afedt |
forem +ff vemfas 3@ ey areafas
TR & 99 N TF HAEW § T GTH
FT QU €T § (99 GG FAT AUl
foa amg R awwfd 7 @R
fr g | a8 § & ;| weww
¢ ogw wEpIar W ad
U | g gAR AT fFay
THE & A g FET AveEr @
a7 NI FY T FLAT & §) W |
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Y A g qaEl ® OF a9 @
FLAR T S8 T wadx g1, arwRrias
AN g, WINT T AAEE &, OF-
Afq grait 7T g1, 9 1 TF I
W@ T CF AT § T AT 7 qqd+
Fa wrfed |

TR 3 7 5 aE TYUA & 79
g ot =, faeet gfee R =t &Y
ST R T & o g 5 A
W AT B FE P X T G
Ty Igawmfa wgRa, § agm fF
gt & T W & AR T & o feam
FAR AT W g A E N Frsrfere
R 9 Fg £ gw M arg § g
%% 91a T § S fF T =7 § fare
X oHr Y, worw Fowr 99y € B
0 F gEt A W AR I e g
g Sow wius sgrmar free 2,
ITHI AreTed AT § 5 ey § WO
wdam @ 7Y W F faa & faee
T A AT FE § ) I gy §F
afe T TN FiF FTH FEr AT
T ¢ 9w famm g fF e
St e & I F "< a7 gAYy faww
grir

TR Tl ¥ ey § &
7 ¥ ogr wod A A 30w Ao
T F FI quTE T § R I
7g S R /i gET F I a9y
Far &1 fr ag feget ¥ @1 1 IR
Fg1 5 & Toar wst ¥ ST w@r g |
FAHT ST G g Suw fer & o
# 39 Far 1} TEid AR wEEE
g oy fr ag ey ¥ i ) I §
g TR 1 =e g & wafa
T & L¢s § ) TOTC TH Ivey
Frar @re  fa faew &1 aveaw fedy
& | 5T AT &1 I fwar o w@r R
TR FTTY qwd #, R e
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H, A wRrEA #, UST & JUET §
ferdy @7 w=re @Y | & &Y gro sfATAY
F gifew awrs a7 § 5 SN AR
q9q UF WU § Fgl fF ¥ w@aw
& AT TG I Y gy W7 3w H O
& St fiF TS &Y A9 T@AT TEd
Tg AOWSAE HI HOHTASEE AT
2 AT 9 F I AuTE qE
T 7g g & % g & ford i
AR @y v T ¥
TR H QU ®Y § EHE T A § )
& 7 wfmt A1 o aurd ar § Ry
AT fardy e & fR sl 3wt v
TR H[E) Mm@
§ T ] T AW B A WE FA §
f& IaT Ty fawdr FY TeewTET W
FT & | 9L grom &y ag g fF e ey
AR T T G G A A
TaHE FT N TG &, TWH g7 &N
2 EW A gE wEd wfa § weEr
T T oAy & | T oW W owm g
w3 § g ¥ fo AT {3 WA
e @ g o R oo frd W
faega 7 www &%, IR o, RV
T g | TR gk AST W &, Y
et g, R AT &, MY [
&Y, =} Faeft g, o ovr Pl e &,
e & AT T & AR U A9,
fagre, s¥w, 757 W3, SOCORA
ZerifE & ot Wi & 7 Y fewd o=y At
¥ arer € & § g 9 gut A A
¢ ERIg AT A TEy, 3, Y AT Y
o gaem g o e § Sy &
a g el & = F1 F|@r qAgA
@ &7 & A v i T H@T H
imaw A W g 9
waEit ¥ A T qwae ¥ A gs g !
U AT §EEN X gWE ag ara F
TF 1T AR F qhTAT 9% o-
TS FT JEJITT TG FT F7F IFH! &1 AT
T AR 7g vy e aw feely & A



357  Motion of Thanks on

[ wraw A worE)

GG @ & @ fahenr ag @A
a1 fF mag ag ¢ A1 R fraz fravr gy
%M wg o v anr oY fger ¥
AT § STHT  GHTHTIAT § T
g §17 2 | 7g o1 faega S § FifE
[ qET WIS F aEard #v fger &
afa ST wicgw @ # @ & A,
WHIE R aT g Fma
Y TNFR F74q7 § &5 gn A wfowax
g Y § fF g ww gk g
YT wEETd § g¥ g @rfaw |
a1 39 W T &Y 98T ¥ qgdw fyear &
HIT 7 g AW & | AT gy Wy A
¥o, Yo gIey I fg=hy ¥ Sy & @y
WrARE A fraw @ W a@
fe 3 g9 gav ¥ 7oA feedt ¥ FeEx
« |

@< a9 T R fax = gha &
Fg ag doad ST AT AH-AWT
g § oY | g arq § 7 faege
T T | g wg § f fedg-
ATEATH TEY guT | 9g faege v AT
g | wme g9adl § wivs gfqs
FFTY IAHT 4T L@ § A W QI
g a1 F% a9 g9 QT NI | W A
AT HIAT TS FATAT &, IS JIH AT
St e agl fawio-sd § 9T aa-
HAT SN § | TR ATH FT g
¥ gy ¥ a7 fgar geEeE FEl &
faa #1§ arazgrar & &1 9 aar &
TE T T F7dT § 1§97 §g anl
e o f& e dEme gL
S fagsT q v o1 WY IH-
AT FT I HAFAT &7 TEAT 9T | 7T g
A T T § 1 A gEL THFIC A
STt 9 TE & | A S G=awly
AT ST T fog off e v
#1927 gt & | A Tq-@T TF qATS
st § fF S9F g% ¥ W= gAdr
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FY FET & A fedem &, v gy
AT & 98 | ATH GAT Tt g |
Ig¥ q1% 6 e Afawr 9T 99 W
g9 gt & AR a9 wE forer w7 AN
qHTad AEER & a8 39 A 9 fae
e & fF fow aeg & O foor &
ST SFTAT T | ST AT
g% IF T9g Y1 ¢ fF I a9 {850
# T H I FRE FEELAE SARTHRE
Fr g€ Y, IaH I A R 3T
ag it fege § St AIET G0
Taade ¥ fafaeed &t Freng gg €,
3uH Y T8 a1 9 9K fear war §
qTH TATHI T Aged e o, I4% ufy-
FIHR TgF 9 H 7% FI faed-
afmi AT STl 9T 1 3@ e g
fiF guTdr AR Y O a7 A 8
fo forqar of fasesy w<or @ ot &
Tl § earfoq w3 g9 99 fear & ¢
9% ¥ a9 FE frar @ |

T GF" § H UF @ HATT Hgdll
JrgaT § | rsgafd ST F s wHAwTeor
drggfrgmusimagd & g
YA § AR SR farErad age
mifys o) gmfes A9 § 595
T IT T T WA g | T F
ey § /T FgAT a8 & fF o s
¥ ge gEafw FEFOET B
TG AT AR I qEOF 10 7
FY faior sraRaHar & | W T aH T
FHAG § T FIT AT A e
IS F FF & s fFar A g o
§ St g f ¢ w2z &, 7€ ey A,
q& gfusrQr § o) f fory & a9 @
fear sy § forany for ot &Y g st
FT I T AL AT & | T A WY
FIT OF T AG) AW A1ied, oy
T /1T Mg fF TR A8 smiEa s,
T q@., #wrE. o o ardy. | g gar
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ag q99 §, SEh gud X & T
fpm IET 7 FaA qgT @ AW
o Y 37 a9 FT AGT QAT ST
fi ot rasfe Fmawal §, @ i o
% )& wei # fw ww faasw siem
e &, S 5 JrHi A aRey B aHEa
§ 3991 O Rl X Al A fear s
# g A&} FEaT 97 ATGT T AET
qEat &1 fraFa 7 fFar 9d, afew
| T W @ F fm aw #w&

qrelion & agrpfa €, S aTAl &7 §m-

Sl ® quaw & 3 & 8§ daw 9%
@ 910 | AP TR T gaEd §
fo g feqdl Fa%ex, Fa%kL AT
Ffsreze 1 &1 Tt <@ §, TTHQ AT
faat #1 § @ar &, @ & gg fae
FEm fF A sF sTOUHE WHEH
g, fas 5 fa Tg sftaw aiEl § &
dtaar § AR T A=t § o9 7
v § 1 &, #4013t forar faatsr
AT ST A, FE0 A SR 96l
wfs & 9@ ? Sy fr geEr fawmit &
FIE F—IANT FamT Y GaTd T
& fy frr Y §ard zom €, fe
famr # X g fraw #7 A
T § I WFR TR ST
# Fa8 AT T4 T A A ! SAH

{aTHT FT FTET HF ZAT AT A<

IR T @R F1 fraer sftaw faq T
wre ® g i §, S agi F qEearHi
FY Ao aYg g9 &, foad gaw ¥
T merafa g afedt & sfa &
T$ &, Tar W w1 I ¥ gra § o
FT AT VT I HR I g=LAfa
F aE |

z® ¥ sfafoa & #g fada oo
Tigar g B g o = $07 & S
frgdt sfeat & faa ar qeefaa sufaat
F fawa ¥ 7@ 9 99 ¥ agww aff
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gt gurt Al FT o e 37
gt sfeat & fad, frgfy g€ sfaat
F ogafa & o v wr ¥ owed A
T Y difede ¥ o N ¥ guw
¥ 7g aff T mwar f ol ¥
FAT F]T 39 I & fopar § 1 wme g
foxr AR 1 9 faOEt &Y 93
B FE FL A I F ey ¥ ufq
7§ fawady & QY I Y e @Y s
f& Az Famy FUAT qZ TW
war g 5 S ey sfe £, o o
zfaa § ar sy gfiem &8 oy & 99 %Y
IAfq & A7 & wx 9¢ AW Fear
ST 39 Wvi &Y foem & fad QR
R WA AR SR, T4 AT FY
o fod S &, a9y qdr At &
Wz & ol o gefre @ F
afer § Fzam § g @Y sowfawa
AT {1 AR AR A AT T
A A AT @9 g9 FIX AHA-
faama 7l @y & av #1 gEw
FLIT F g7 # Fream 3w AgY aFa
glFT AT F AT T A &
ag g1 I fr g T Sfeerd
4, dag § @w iy @ 9 7
I F waad 4z § fF F gz 98 I
for gw Ferd ot @ g1 7 wer Ay
g AT AT IS FroF AR T T
& g G st A &, g A fy
T & gw A FA-Ae Al W,
AR FTHT F AE WAT I gH "
FOE F F—IF AT AT AT A
H 4T | F §F a1 F FPT FW@TE
& g= @t foewa adi it & fF
o F O {43 1| § {97 g97 g9,
TITIT T AT 9 FAT FIE-IT Fg
ST AT AN 19 AR 9 W q ar
WY ¥ FHT 9T I A AT A7
Tk 3 37 ¥ foafeam 40 F 9y
g frd g § | 39 T T & g2
¥ frrer 37 WF 5 gw G-
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[+ swram AR wwiE]
Eamafm i ar g &1 A7 uw
T WG T 7eaT S97 & 49
€1 37 %7 +fr weaE F § 1 741 Fead T
FON BT FET &, ¥ AT W E B
gy Awfat & fF gefaa g ¢
HIHTT IF T 9 AT { O G A1
% <@ & 5 7% ga onfaqi «r safa
g AR R OTFE F, g o H,
fevigdme § auar 39 # wyrar &
T & | FAF 1T 7 & FF 99 B AT
wAfa aTAR F AERAFAT § |

gY ®F qW0 FT CF WA ¥, TF
IO ¥, UF gEaT W &9 FT AT
ORI &Y Nfa F1 quiw T F AR}
Ig F T dFENT T F AN AT
T AR IgIT w7 44" AT g7
Surt SUDHIR GHOSH: Mr. Deputy
Chairman, Sir, I have only a very few,
brief, remarks to contribute to this
discussion on the President’s Address
and my remarks are confined to only
one subject and that is the present
dangerous international situation
created by the unfortunate happenings
in that unhappy country, Congo in
Afnica. A good man and a great patriof,
the Prime Minister of that country,
has been killed and the Prime Mini-
ster of India, in his distress and
anger, says that murder has been com-
mitted and murder hag been com-
mitted by men in high places. He ex-
presses the revulsion which is experi-
enced by decent men and women, not
only in our own country but every-
where. But il I may, with very great
respect, venture to give the Prime
Minister a little bit of advice, it would
be a very good thing if a man of his
level, even when he is distressed, does
not use expressions like ‘gangsters’
and ‘gangsterism’ and all that sort of
thing even when gangsterism ig prac-
tised by people who are frying to
acquire power. The Prime Minister has
a very unique position in international
politics today. The world has high
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enhancing his effectiveness in this sort
of dangerous international situation,
if he were to exercise, if he were to
show some more resiraint and less
excitement; and if he were to say to
the world in very precise terms what
ig it that he wants the U. N. to do
to arrest the deterioration in that
situation, instead of complaining, as
he has done, rather vaguely that he
does not like the passivity of the
role of the UN. in Congo.

The U.N. is the one hope of
all intelligent men and women
all the world over, Communist or non-
Communist. Agonised mankind,
living in the terror of atomic destruc-
tion, have pinned their faith in the
U.N.; and for the first time in the
history of the world, we have an
organisation which is likely to survive
the siresses and strains of international
tension. It is obvious that those who
wish to save world peace must seek
to strengthen the UN. and those
people in the world today who are
attempting to use the Congo crisis to
seek the destruction of the' United
Nations, their honesty of purpose is
highly questionable.

Mr. Hammarskjoeld, the distinguish-
ed Secretary-General of the United
Nations, who is the symbol of the
United Nations, has been the target
of many attacks from certain quarters.
The Secretary-Generalship of the Unit-
ed Nations is a kind of crown of thorns
and whoever wears it is going to find

‘his life very hard, It is not easy to find

a man who can make a good job of that
extraordinarily difficult office. Even if
you imagine for a moment that the
most intelligent man in the world, who
is ot course the Defence Minister of
India, if he were today appointed the
U.N. Secretary-General in place of
Mr. Hammarskjoeld, well the kind of
restraint and forbearance that he
would be showing and the kind of
impartiality that he would be showing
between the Communists and the
non-communists of the world, well,
all that will be a sight for the Gods
to see. Therefore, let no one be
in too much of 3 hurry 1o cast

hopes in his capacity to throw oil on | aspersions on that very distinguished

troubled waters; and he would be

Al

public servant with a very fine record
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behind him—Mr. Hammarskjold—
the Secretary-General of the United
Nations. It is a matter of great regret
for all of us that not only the Com-
munists, but even the leader of our
own Delegation to the United Nations,
Mr. VK, Krishna Menon, only a few
weeks ago, 1n New York, said that
Mr. Dag Hammarskjold spoke in the
U.N. like Mr. Henry Cabot Lodge. 1
am afraid it was not a very fortunate
observation to make and there was a
slight insinuation in it which was very
unfortunate. It is distressing to see
the representative of a great country
making that kind of remark about the
Secretary-General of the United
Nations. No wonder various other
people also felt encouraged to make
attacks on this very distinguished
public servant.

What is poor Mr. Hammarskjold to
do? From all sides of the world we
dare making all kinds of demands on
the Secrelary-General of the U.N, He
is not the Governor-General of the
Congo, with a very large a army and
a very well equipped air force and all
that at his disposal. He i; not in a
position o use the physical force
necessary to restrain the lawlessness
that is going on there. We all condemn
the role that has been played by the
Belgain imperialists. They have gone
back :n large numbers. 'Thev have
supplied arms and ammunition and
technicians to all those forces that are
ranged againsl  the legally elected
government of the country, And they
have deliberately fomented some sort
of civil war between one lot of the
Congolese and another lot” of the
Congoiese, But it is extremely difficult
to see what it is that we expected
Mr. Hammarskjold to do, which he has
faild to do. He is obviously the servant
of the Security Council. It is for him
to carry out the instructions of the
Security Council and those who are
attacking Mr Hammarskjold today
have yet to show in what manner this
distinguished public servant hag failed
to carry out the orders of the Security
Council. We may have our grievances
against ‘he Security Council, but that
is a different matter, And it is also
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easy enough for all of us to see that
the position of the U.N. personnel who
are there in the Congo, particularly of
poor Mr. Rajeshwar Dayal, is becom-
Ing more and more untenable every
day All thesc things we see. But it is
very difficult to say in  what way
Mr. Hammarskjold has failed 1n his
duty, for which our friends, the Com-
munists, are making all kinds of at-
tacks on him,

Our Prime Minister says that the
role of the United Nations in the Congo
is a passive one. Presumably he would
like the U.N. to play an active role.
Would he very kindly define what is
the nature of that active role that he
would like the UN. to play in the
Congo? What{ are the implications of
that active role of the United Nations
in the Congo? And what are the res-
ponsibilities which the people who
play that active role will have to as-
sume and in what way the Prime
Minister of India will be able to share
that responsibility and to what ex-
tent? Our Prime Minister as well as
the Government of the United States
have said that they want the Parlia-
ment of Congo to meei and to decide
who will be he leaders of their Gov-
ernment who will carry on the affairs
of the Congo Now, the gathering to-
gether of Parliament obviously presup-
poses a certain atmosphere, an atmos-
phere in which people can travel from
distant parts of that very vast country
and gather together in the capital
city as a parliament. It requires a
certain peaceful atmosphere for people
to gather together as a parliament and
to deliberate as a parliament and come
to decisions, This kind of atmosphere,
does 1t exist there? How to bring about
that atmosphere before the Congolese
Parliament can meet and act?

On this matter of the positive role of
the United Nations that our Prime
Minister woulg like to see, let us try
to see a little more light. Intelligent
men and women all the world over
for many years now have looked
forward to thc day when the United
Nations would become a very effective
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international police force, a sort of
international fire brigade, so to speak,
which would rush to any corner of
the world where there is a conflagra-
fion and fry to put out the fire, I think
men and women all over the world
would love to see the United Nations
play 1hat role. But what are the im-
plications of that role in the situation
that exists in the Congo?

Since the Prime Minister wants the
U.N. to play an active role, is it not
possible for him today, since he wants
it, to tell us what it is? Of course, I
do not know what exactly he wants;
he gave ug a slight indication of his
mind the other day when he said in
this House that he would Ilike the
United Nations, if need be, to take
military action. Now, the Secretary-
General of the UN. with whatever
organisation he has got in that country
has he got the physical resources, the
army, the air-force, the equipment and
the men necessary, and the authority
to use all these things in order to take
any military action, any effective
military action? In order to push that
idea further forward, is the Prime
Minister today prepared to demand an
immediate recall of the General As-
sembly of the United Nations and to
instruct 'his represeniative there to
move a resolution, perhaps with the
active support of the leaders of the
Afro-Asian nationalism, that forth-
with a United Nations military com-
mand be established in the Congo. with
a supreme military commander in
charge, with adequate well-equipped
armed forces, army, air force etc.
placed at his disposal and with the
authority to use this force in any way
he thinkg fit to meet any kind of
eventuality? Is he prepared to move
that king of resolution with the sup-
port of the Afro-Asian nations? It is
much better in such a situation that
the Prime Minister of India, with this
unique position in inernational affairs,
takes this initiative instead of waiting
for our Communist friends or our
Anglo-American friends to show that
initiative. After all, what ig the Prime
Minister of India waiting for? He is the
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U.N. has much as Mr. Macmillan is
the UN. or Mr. Kennedy or Mr.
Khrushchieve is the United Nations.

For this kind of U.N. military opera-
tion there is a precedent, though it is
not a very fortunate precedent. The
United Nations carried out a military
operation in Korea. They set up a very
powerful and elaborate military set-
up with a U.N, Supreme Commander
in charge of it for military action.
That was not liked by many people in
the wor.d, because in that matter it
was the Americans who took  the
initiative. The United Nations Com-
mand was set up at the instance of the
American President; and our Russian
friends did not like it at all, They
sald this was American aggression in
Korea under the cloak of the U.N. No
wonder, therefore, that the Americans
today are not in any great hurry to
take the initiative for the creation of
this kind of a military organisation for
effective military action in which they
'have to take a leading role. But since
we are so distressed and worried about
the situation—and it looks a very
grave and dangerous kind of situa-
tion—why should not the Prime
Minister of India take the initiative?

The young President of the
United States of America said
recently that he, like the other

men and women of hiz generation, had
derived inspiration from what he cal-
led “the soaring idealism of Nehru”. I
am quite sure he meant it when he
said it.

And I am quite sure that the new
generation of Americans to whom, as
the American President says, the
American torch has been handed will
be very glad and happy to accept the
leadership cf a person like the Indian
Prime Minister and to work under him
and accept him as the great leader of
the Forces of justice, decency and pro-
gress in this world.

One word more, Sir, and I have
done, It is a matter of sorrow for
many of us that two great leaders of
world opinion, Mr. Khrushchev in
Moscow and another, I do not see him
here, Mr. Bhupesh Gupta in Delhi,
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have both simultaneously ceased to
recognise poor Mr. Hammarskjold.
One hopes that this is a temporary
phenomenon and that these two gen-
tlemen will revise their opinion. We
all share their sorrow about the poli-
tical murd of 3 very great national-
ist leaden Africa, Mr. Lumumba.
Although pwmerc memory is proverbial-
ly short, the outraged conscience of
civilised mankind has not forgotten
yet that another good and honest man
and another great patriot, bmre Nagy,
the leader of the upsurge of the brave
pegple of Hungary was also similarly
murdered. The brave people of that
little country--all that they wanted
was to throw off their backs the out-
siders who had impagsed themselves
upon them. They only wanted free-
dom from those people and what
happened? The outsiders brought
their huge machine guns and tanks
and they crushed the Hungarian
people. The number of brave Hunga-
rian patriots who were Sseen hanging
from lamp posts in the streets of
Budapest was very large indeed. The
Hungarian Prime Minister, Imre Nagy,
came out of his asylum in the
Yugsolav Embassy trusting the words
of men who had guaranteed him safe
conduct and he was murdered by
those treacherous men, I need not say,
those gangsters. At that time, the
principal exponent of Indian foreign
policy, our distinguished Defence
Minister, made the famous statement
that the unfortunate things that were
happening in Hungary were really
the internal affair of the Hungarian
people. Let no Indian dare to say to-
day that what is happening in the
Congo is the internal affair of the
Congolese people.

Surr P. N, SAPRU: Mr. Deputy
Chairman, the President has, in his
Address, surveyed both the national
and the international field and he has
given us, in a brief and relevant
manner, the main points of the busi-
ness which will be placed before us
in the current session. I shall, first
of all, deal with the international
field The most important inferna-
tional issue is that of the Congo to-
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day. You know, Sir, that the worst
has happened so far as the Congo is
concerned. Prime Minister Lumumba
who was, from all that one could
gather, adored by large numbers of
people in the Cango has been killed.
We do not know the circumstances
under which he has been killed but
we may be reasonably certain that it
is a case of murder. I think the
change of Government in the United
States had something to do with the
decision to have him removed from
the scene of his activity. Mr. Chris-
tian Herter, g pale edition of Mr. John
Foster Dulles, a Secretary of State
without the ability of Mr. John Foster
Dulles, was in a way supporting
the Kasavubu-Tshombe Clique and
when President Kenndy took, office
and there was a new Secretary
of State, I suppose the feeling with the
Tshombe group was that Lumumba
was & dangerous man and he must be
done away with. Because of the very
strong suspicion millions of people
entertain all the world over, I think
an International probe into this
matter is absolutely essential if the
good name of the United Nations is
to be saved. Reference has been
made to Imre Nagy. We all deplore
the murder or killing of Imre Nagy
but we were not responsible for the
security or the safety of Imre Nagy.
The United Nations had undertaken
no responsibility in Hungary. The
United Nations has undertaken a res-
ponsibility in the Congo and it is the
duty of the United Nations to see that
that responsibility is fulfilled. There-
fore, the first essential is that there
should be an international probe by
competent legal personnel into the
circumstances under which Mr. Lum-
umba came to be murdered, to put it
bluntly. The second question is, what
is the United Nations to do? Presi-
dent Kennedy has indicated what the
United Nations can and should do.
He is not visualising a passive role for
the United Nations. His position to-
day approximates to the position that
we initially took up in regard to the
Congo. The Congolese Parliament
must be summoned and it should be
summoned as early as possible. It



369  Motion of Thanks on

{Shri P. N. Sapru.]

should be left to the people of the
Congo as represented in that Parlia-
ment to decide what the nature of the
Government shall be. We are not
interested in the question as to who
the Prime Minister of the Congo shall
be; we are interested in ° ensuring
that the Congo shall have a stable
government. The second essential—
I would say that this is really the
first essential—is that the Belgians
must  withdraw from the Congo.
Belgian’s role in that country has been
an infamous one. She left the
Congo in disorder; she ought to have
left the Congo but still she continues
to be there. Her military personnel
is there and we have the ‘testimony
of Mr. Rajeshwar Dayal that Belgian
personnel is functioning there. Now,
Sir. you cannot have interference
only one way. If there is interference
by Belgium, there will be interference
by (hana, there will be interference
by the U.AR, and there will be inter-
ference by the US.S.R. and the Congo
will become the cockpit of interna-
tional intrigue. The Congo will be-
come another Spain before World
War II, and I think that is a situation
which must be averted at all costs.

The next question is. should we
withdraw from the responsibility that
we have undertaken in the{ Congo?
I think, Sir, it would be a dereliction
of duty on our part to an international

organisation to do any such thing.
We cannot. with honour, withdraw
Irom the obligations that we have

undertaken towards the United
Nations 1n the Congo but we have a
right to insist that the United Nations
shall, if it wants to have our help, do
the right thing and carry out the
right policies. We have a right to
ipsist that it shall follow what™ I
woulgd call a more active policv 1n re-
gard to the Congo.

Sir, I was just having a look at
the Charter of the United Nations,
It gives the Security Council ample
authority under Chapter VII to in-
tervene in the interests of DC ce in a
situation such as exists in the Congo.
Wi n these things have been done,
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when technical assistance has been
provided on 3 generous scale for the
people of the Congo, 1t will be time
for us, and for the other countries
which are there, to withdraw but I
think in the interests of world peace
the utmost priority shnut" be attach-
ed to an internations! Je into the
matter of the murder—~ewss#1r Lumu-
mba. Lumumba dead is greater than
Lumumba living. The dead Lumu-
mba will live in the affections of
millions of Africans as the symbol of
African nationalism. He stood for the
integrity of his country and that is
why his personality makes an appeal
to large numbers of people. The se-
cond thing is that the Congolese Par-
liament must be summoned. There
should be a broadbased Government
and the leaders of the Lumumba
group should also be invited in that
Government. And above all, the
Belgian personnel must be withdrawn
from there.

Sir, may I just say a few words
about the India-China border? Re-
ference was made to it by the Presi- -
dent in his Address and many speak-
ers have rommenied on that part of
the President’s Address. One of the
speakers on the other side said that
we must hereafter not support China’s
admission to the United Nations.
Now, Sir, I yield to no one in my
detestation of what China is doing in
regard to this India-China border. 1
am as keen as any other Memter of
the House that our Government
should pursue a firm policy towards
China in regarqd to this border dispute.
This is a dispute which cannot be
settled overnight. It cannot be set-
tled by just taking hold of Longim
or taking hold of some other part of
the countrv. We cannot of course re-
cognise the right of the Chinese
people to  negotiate in regard to
Ladakh with Pakistan, nor can we
recognmese their right to negotiate in
any manner with the Maharaja of
Bhutan whom we had the privilege
and honour of having in our country
a few days back. But we want to
ensurc the interests of world peace
first and foremost and I have never
been able to understand how it is
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possible for any disarmament plan to
succeed without the co-operation of
the Chinese people. If anyone can
tell me that the fact of the People’s
Republic of Chma can be eliminated
from international life in some mira-
culous way, I shall be greatly obliged
to him but short of a thermonuclear
war in which all the countries of the
world including our own country will
be annihilated, there is no way of
dealing with the 600 or 700 mullion
people of China. Therefore, it is
that the British House of Commons
with a sense of realism the other day
expressed the opinion that the princi-
ple of China’s representation in the
United Nations must be accepted. I
hope that notwithstanding these pin-
pricks we shall stick to our policy of
supporting the admission of China to
the United Nations.

Sir, I would like to say one or two
words about Laos. The position there
is confused but here again we have a
new Administration in the  United
States and the only way out of the
difficulty is to revive the old Interna-
tional Commission. The only way is
to recognise the neutrality of Laos.
Mr. Christian Herter and the group
who surrounded him had no use for
neutrality but President Kennedy has
use for neutral nations and neutrality
and I think that is the line on which
a solution of the Laos problem is
possible.

I shall now say a few words about
OUr domestic problems. In the
President’s Address reference has been
made to the fact that our industrial
output has increased spectacularly.
The President says, “For the first ten
months of 1960, the production index
was 167 as against 149 for the corres-
ponding period of the previous year.”
This is satisfactory as far as it goes
but the question is, is the gulf bet-
ween the rich and the poor being
bridged or is it getting wider? I have
been reading this book of Prof Gal-
braith. Affluent society is not wor-
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ried about this question of inequali-
ties. People in Britain are worried
about 1nequalities but in the United
Siates the general feeling is that these
mequalities do not really very much
matter but an affluent society is
different from the society that we are
visualising. We have in this country
a very wide gap between the rich and
the poor and I think it is unaesthetic,
it is immora;, it is unethical, to have
this big gap Dbetween the rich
and the poor. The problem of
redistribution  of property cannot
be ignored in this country. We
shall "all be sufferers if that re-
disiribution takes place but the gift of
immortality is for the race; the gift of
immortality is not for the individual.
I think the poorer section of our
population has a right to demand that
it shall come into its true heritage.
Therefore I have always found it diffi-
cult to attack the Marxist doetrine of
equality. I am not completely Marxist
in my thought but there 1s an
1deal of equality which we share
with Marxist gocialists and I would
therefore say that thought should be
given to this question of lessening the
gap between the rich and the poor. We
shall not have a stable society in this
country unless we can make the poor
man feel that he has a real stake in
the fortunes of his country. For this
reason I am glad that reforms of a
far-reaching character are going ‘o be
effected in Nagaland. We have been
talking of the emotional integration of
this country a great deal; we have
been talking of Chinese aggression.
I think this Chinese aggression business
is a hateful one. But we want the
people of Nagaland and the people of
the hilly tracts to feel attracted to-

wardg us. We want to win them over
in the common struggle against
poverty, disease and Chinese incur-

sions. I think therefore the question of
the redistribution of wealth is a ques-
tion into which we must go. I know
we have taken some far-reaching
measures in that direction but I want,
Sir, a probe into the question as to
how far this machinery which we have
set up has succeeded in lessening the
gap between the rich and the poor.
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I often find it said that if you tax
people too much, the incentive to
effort will disappear. I have never
accepted ‘hat view of life myself. I
think Prof. Galbraith himself points
out in his chapter on equality that
taxation is very high in Norway and
yet the rate of capital formation in
Norway is higher than in most of the
European countries. The rate of
capital formation in Norway is higher
than the rate of capital formation in
England. These questions need to be
approached from that point of view.

The President has indicated to us the
various measures which will be placed
before us in the current session. I
think the merit of the Presidential
Address is that it is short and to the
point. It 1s not a rambling document
and I do not like rambling speeches.

Thank you very much.

Surr BIREN ROY (West Bengal):
Mr, Deputy Chairman, much has
already been said about the stress and
strain with regard to external affairs
in this House. The President has
also mentioned about the stress and
strain internally in this country, but
he has neglected even to mention in
what way that stress and strain was
dealt with . He even ignored the mas-
sacre and the inhuman treatment of
Indian citizens of Bengali origin in
Assam, in an Indian territory, a fact
which took place last year and which
should have found place in his Address.
Even today, after nearly six months of
its occurrence, these people are re-
fugees in their own country and they
are not being given due protection. At
least that sort of friendship and friend-
1y hand is not being extended to them
to go back to their homes and hearths,
which they had to leave as a result of
passions roused, I would not say by
one particular political party, but
certainly by some people in the party
which is in power. Otherwise, these
things would not have taken place.
The Central Government, which has so
much of power and which could very
easily put down and quall riots in
Jabalpur and other places did not take
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any steps at that time, when the poor,
hapless people were being put to these
strains. Not only that. Even after
that had happened, even today these
people are still there not rehabilitated.
Only technical difficulties, disparity m
the numbers and all these things-
come into the picture, without the tak-
ing of suitable steps. Even the West
Bengal Government is crying hoarse
over it. They ask for money and other
help and the Government of West
Bengal is itself helpless in this matter.
This is one aspect. On top of that, a
clean chit has been given—from a
report which we find published in the
papers—that not one single Congress-
man was involved. I would not use
that word but the word has been used
in a way that Congress ‘underlings’
were involved, a word which I would
also not like to use either. Now, such
‘underlings’ come again within the fold
of the Congress. It is most unfortunate.
However, that thing has also been
whitewashed and on top of the white-
washing comeg the announcement of
the appointment in place of our late
lamented friend and colleague, Feroze
Gandhi, a gentleman, a promi-
nent Assamese, who has been
defeated at the polls. Does it not
show that this is the way to placate
people who even carry on fissiparous
activities in this country at a time
when we want everybody to be
enthused to develop our country? That
emotional integration of which we all
speak, becomes only an emotion when
we are here. It is not effective in the
whole land. If that were so, such
things would not have taken place.
Not only that. It would not have
created this kind of feelings, such as
Bengalis, Punjabis, Oriyas, South In-
dians and so on. It would have creat-
ed a feeling of oneness. The President
has spoken about goodwill missions
abroad to Soviet Russia and other
countries and about delegates going
there. What kind of amity and good-
will have we created in our own land?
Has he or the ruling party gone about
after these happenings? Even after
such things happening in our country
last year, we did not consider that it
was at all necessary. Perhapsg it is just
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meant as a speech to be publicised
in the newspapers.

The President hag also spoken about
the rise in the national income during
the last four years, from Rs. 10,920
crores to Rs, 12,210 crores, an increase
of approximately Rs. 1290 crores in
four years. That means gbout
Rs. 320 crores per year, an in-
crease of nearly 20 per cent. on
the total. At the same time, he also
says in his Address that price levels
have registered a rise of about per
cent. last year. It means that in the
four years, as we find it, the increase
in price levels is also about 20 per
cent. So, it means it is just offset.
Pcople paying higher prices are gett-
ing pauperised, as income is going
up. Then, we are told that a com-
mittee has been appointed to go into
the statistics as to how this rise I
national income hag been distributed.
We have to wait and be satisfied with
it. We know that the per -capita
income has risen from Rs. 240 to
Rs. 300 within the last ten years, that
is about Rs, 60. At the same time,
the purchasing power of the rupee
has fallen by about 30 per cent. It
means that if allowance is made for
this fall, Rs. 300 would amount to
Rs, 240. So, there has been no in-
crease in the per capite income. It
is simple inflation. Not only that.
The whole amount of increase has
not gone to the majority of the popu-
lation, eighty per cent. of whom are
in the villages. It only means the
enrichment of the rich and the pau-
perisation of the ordinary middle-
class and the poorer class of people.
Now, they want that there should be
the socialistic idea or pattern of rais-
ing the standard of living. What
kind of socialistic idea is that when
the rich are getting richer and when
we find that the money in circulation
is not even in the banks? You can
easily find out where it is going.
When you find that the income-taxes
are not being realised, when you find
that they are in arrears to the tune
of more than Rs. 300 crores, no steps
are taken. Nothing happens. You
find people in high circles going

about with these kinds of people and ! settled.
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mixing in top society. You find that
people, who have cheated the Gov-
ernment not only of income-tax but
of other things, have still the social
level and they are still controlling
the Government in most cases, These
people are socially mixable, but not
the other people. People in the vil-
lages and even in the cities the
educated people are getting
poorer and pocrer. In the city of
Calcutta it has been found by statis-
tics that 55 per cent. of adult, educat-
ed are unemployed persons there, In-
dustries and other things are coming
up there through the help of the Gov-
ernment, Many of the jndustries are
organised, I should say, by non-
Bengalis mostly. Even with the efforts
of the Government of West Bengal,
they could not get the sons of the soil
either employed or even get the statis-
tics, as we tried to find out when the
Europeang were there as to how many
Europeans were employed in European
industries. Why is it so? It is because
you gtill do not think in terms of the
oneness of the country. You do not
think in such termg that they are our
brothers. You have to get yoursel
emotionally changed to bring about
integration and then only you can
enthuse all the people of the land to

develop the country. You carry
4 p.M.on fissiparous tendencies in

different parts of the country
and then talk about emotional integra-
tion here. That will not do. This kind
of hypocrisy does not take us any-
where. This is one aspect of the thing.

Then we come to Berubari transfer
where the Bengalis are becoming
again refugees. They were refugees
from Pakistan to India already, and
now they are going to be refugees for
the second time from that part of the
country. And what was the reason
given? That it could not be done be-
cause we must be friendly to Pakistan.
It seems that Pakistan was very friend-
ly to us even- at the time when we
gave them the Canal Waters. Im-
mediately after the Canal Waters ques-
tion was settled Mr. Ayub Khan stated
that things could not be so nice for
us till the Kashmir question was
It cannot be settled, and we
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will drain all our money over there.
Then came the Pakistan-China border
dquestion, Only yesterday he has again
taken up the cue and said that “We
have the right to talk about the border
in the region of Kashmir with China;
whatever Mr. Nehru may say in his
Parliament, we do not care, we have
the right”. All these things are not
very friendly actions. Only we are
trying to ‘placate’ the people either in
our own country or even outside
whenever pressure taclics are employ-
ed. This is a sort of thing which once
and for all we should end. We have
to see that not only in the East, that
is in Bengal but also in the South, in
Madrag areas, people feel that indus-
trial development is going to take
place in those parts through the sons
of the soil over there and that they
can move abreast with other States in
our country and live as brothers on an
equal footing without being discrimi-
nated against. That is a thing which
we should have seen to before we
talked about things like emotional in-
tegration, oneness of India and so
on. This oneness of India is g thing
which we all try to aspire to, but we
do not see the ways in which the peo-
ple in high positions are still carrying
on by which the fissiparous tendencies
are more widened, and they are going
to be so perhaps in the future which
wil] be such a dangerous thing that a
break-up may take place.

st age &g fax (fagw) - 3o-
TTa WEI, TEET T F WY yemd
AT F AHA W@ & A TH AT AMA
FTIAF 1 AT AT T F qEEer §
gATE wRATT faRef AT oy smEme
Y 7 A1 fawe 9w 53 § #1897
7gt & 1 few ave & frA gl wee
T wdl w7 aUE BT o <+ o3
TE F famar #Aw marrn gEE
g¥e f50 2 | IR T argar ¥ A1
T AT AE FEY 1 IFA ww wToor
F oz 77 7 9 5 g 3w & wiy
a7 g5 fear gon &, woIw ¥ fim
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Fq7 TwaT wiedare Fwr =ifer, 4z
FeZiA S FTHAT | XG F;A TET
fe o 7 gardy g T wewi v
AT K MR FW A E W(H
TAE T T T7 IE00 H9T § 20TATHY
G s (= IR = S EEE e 1)
# faear < 2, 3dT AYE A AT F oA
FOTE A T ear AY §, w3 FA A
wwAT a8t aaman, fweN 9y s
7ifrT or A% |

9 TR B uF (A ST
EFIAEIE IEE ST (R R TR BT
gar &, zafat Frd g3 ady =T
75 A 3% & 6 A & 99 gy i
T et PaT g ¥ @Y e gw asrd
W A, qv weE wgt grr; Atee
oA & A & qE F& AT FT F3A7
g A7 am wrgH T3Ar 7 R oy
faw qex 7 g9 A v ufn o Fay
far gar &, AT gR IaRT [aeEedy
gz FY ®ifersr FY a7 95 7yg FT
AT AT FE AT | IR FA A
FAIET T TEY ¥ oov meqfr &
gfaarew ¥ ot 75 I TFe AT &
o g m AR 3T FEw oII
Y 3AF AT Y AT R AT ¥
UF AHAT 94X Ag FET & (% Aaw
7 A & A F3rs g7 7 & Ay 39
¥ g% et 7Y gy, zafad gH
agrg 78 gz wfgy | 7@ a7 A
T 2 fegEm A TS TR
AdY & | IawY o afw oty avFa
q Foof7 FFAT gAY B, AT ITHY @A F
forq FY arpAax & ) Ffew gardr
fifg & =z feqer Nf 2, gafasaw
A8t e % 39 wwA § vern AT
g7 &1 99 |

T F AT T A AT gAAr
AT wfeqare fa7 gu g 1 wgafa
& ghwame 7 oag frar gan § o
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WRI TSYHY & TV gATE FANIOr qEA,
fog 9T F99 F oy 7Y I =y
I G g7 wfY @ g S| A
& Ay AN Feaey F &, 6T ST
I B WEW HEAT A3T AfEy | 99
aw & fa “werq” stex w1 g “q8%”
WeE FZAT 3% FWT | ZH HF AW
T weE atg ¥ 3 foar & fF awd
o F {AY 7 gy fFw avg ¥ WO
aStY gt & o agraT 9 W@ g A
T 39 AW BT =T A FW FU g7
o ST W & oW & wEart #omraw
g1 W % wrfweaa & wegafy § #51
g f& #im ¥ f39 a8 7 720 gfzg
2 W & 3 qvg 71 g faegeara
FoAr @1 @ &) gafmx g ifw
97 TSV TGt F wray w5 g ATHY
oifgd | & A g fF g ewm
gra ag w9w & o wrfex fv o dw
¥ affrarT # J=ar g@r gg &
YT A HIAT R F faare 7y A
TG FE ey g | afwT W oy
fgrgeamat Tharw & gave X9 & faes
g q%E B A§T F1 TA0 FE@T E |
I qZ T §F HAST § A7 F@r
faar & f& fergeam & w9
St wnwyr §, ag fyrgeH WY IR
® gt A A A g7 A G &
21 T I FT ML ¥ 79 JGE W
FE A g fF 97 W 2 AR
mifrs ®v &Y AT Fg 9T @Y & | AW
FTHTL HT AT ¥ A 7471 o sovam
IFT FAT TCHIL T F1E G TgY
fear sy 21w fae § f ogwmy
T BT AT W A=y A arfareara
SHAT ®1 aar s Arfgd 5 9w
g g e qeg ¥ I q9ar o
W& A 57 a%g & T ad 99

aae o <@ & o forw awe A ombA |

T {AT FT qEAT g Afeaare
BT &, IEN FH AAS ATAT ALY &
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g AT AT R FFA T g
g 3z g f% A7 A wrvw F v
AT gE AT A AR ZAR qTAA
WA, ITH g AT qwAr 2 fF o A
ST ART G (FT ¥ 7 FAA @7 97 929
FEofFm T ag wET W FE
#T F AT H AL, AT FHE A 72
FET 74T % 28 AL F AT A v 3 7
FA A feegrarT & o1 s wrAv
TE ITH AR GAT | g g Ivfed
f gt ter faarr & gary gararw 2
T g8 T TR T 9T @ HIT YV 519
T fgars g @ 3, ITr @av
T T8 & ) q@T aF AU e g
REYR AT QYT & AT W AQ wEY
¥ freft waem 3 AW M v F 0w
g7 & qIX # ward a7 41 99 9%
fafags arem Wt mar | TR ®F ST
A W AT @ § | w=mfaw F arEa
¥ fgegd@a WE g & arx d1 49
AT AT, FAA A@T, IAW feegeamd
1 g framan @ a7 B Feis
#1 fafzsr & ftw wrwr w7 ow@r ?
& g Frty fgeama F1 agy amAd
2, a3 wear ag ¥ga faar ¥ fag go
a7 | 78 qF A agr 7§ | eavfam o
9 & IV T K GYE FQ T )
® AT AT FATAT AT, IAW FTIWIL
F AU U5 w @ aur 91
gAY AT F 3YF 9%E ¥ @97 F WA
¥ gag o 9 fFY gaw T 99 47 &
T # fyx o, @ 9w ww fafads
HIz |/TAT A Fg7 791 % a3 avg 3T
T2

TF 17 A9 F AL I @Y
3 fo aum oW F A F Qre a0 ¥
ag F&1 w1 § f5 AN T sw
faqieY dear &1 gA14 & fou FE@FeT
2 Sragt F anit & fau FfeaEar AR
F52 Gar T W@ & 1 afwa mi da
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[ sga ==z fam)
Y Fafzat agt @ WY ¥, I Aw
gagfragi g N a1 <@g |
o fodT @ ar a9 aw & &
T soRr gg g9 F Wl
grn f agh #1 o fadilt e
et 1 @ ¥ WX HAR WM
@ IERT WA ¥ om @ gaw
gt € 1 g FE dis Wy
g WIC AT B | SR OFEA
#1 AfeaaR g, dfww 3 g AT
WA # AfermT A & | Fa
war g 5 s gdwd A sifwa
H0, #E ARET A AW A,
AT /Y L ST My Ferar §
qr & Gwar F 3g W@ &
A # Hifm wwar § 1 W
fafedY & onfeaT g a7 &
IAH U WA ZAT {5 Sy uF ThTEE
ag M & & R & ety oFed &
a1 FuE fafaer gafdier sy &ar Twar
2 1 a3 g 8 i oY iy 9w Iy
g g Pefea oofedw qgas
& g G § AR T f5T o 7
FIE BT T & | TA AW F AG
arfed fr 9 a7 fanig gan faal & 9o
W e, a TR T F faw S v
qvHT WSS T & g TAY TEHTT FEAT
Tifgd | W 9E ALY F qr JAT ;R
wfzaT A T Tw«! oY, SH aE q
qar WY e ol ) wfzae et &
ferg T A9 91, 3 aXg ¥ ArNAE
gk fog Sra-are Y ST arEe &
T 2 ) &9 UW gAa g fwoag Am
ATz 23X & A WM Sy § A gAR
qIfeaT Jr gHIC TAET & FIWN FEHT
A FAT WA R 1 FHET I I § FEH
FAATEy FET TG 1 9w T TS
& faars fagTg FT 78 & a1 g0 Sy
F1¢ gaedl A FT TfEm | gEh
ST A g A0F ¥ wifea § o
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FT 3 F1 I FLAT AET §, AR
fadt g3 aF 2T g qATAT 8, 9g gAR!
gAY =rfgd |

TF qNq A qH G{d wAd
WY AT BT FAAT §, 98 aedd §
fergeara § &, afedq it o s
€ AL TIAHT TG AT & | IR AT
¥ gy A w37 AT E ) 9 A H
T Fig fo fopaT g3 % a7 217 A/
T

TE & QT8 § SN 9 waT a7 g
anfraqer a0F ¥ I AT F fay
gR 3994E §, 75 g9 wnaq ¢ fv aga
7 &) g &Y fgew gua @ #w
@ g d A gw R i g anfrage
TOF & aq7ag § | gfvar 71 o =@
2, Saar gud W@r g ot 3y faw
TEY Zo TAo HYo ¥ Jufras ¥ famrs
e T gAT €\ gF Ay §
fF mit 7w ¢ 5 fegraa sEay
ag Aifeg I 2 fp 3o faT & weae ey
TEY &Y g Sy add T FTEATE 73
qgt ot wraTd & o B FT @ §
IARY gH oy q0F ¥ WG | A
Fifrr FAT fzg | A0 AR fegE
¥ oFeY SEREET d37 gUT €, SEF
gay ¥ fog gH 9@ 7 @ =rfgd

UF qId agd qar #1 g 5w
F qUY q Y T AR AL FY Afq
IaFT Qe & F A9 T QT qTHWAA
fpar & 1

ot qF 3 UF A A FEA
qferr® BT F AT H | foeT A gwfr
ar ¥ 9g7 £ Fa1 1A §, Ffew afsmw
AFIT FT A ITEAT 7@ F AR I
ST ST g1 @Y § AR FI aETEY
g W E, IgRT ATH FATRY AAT qEY
T 8 | EW 9T § AIGE qgl WA
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q#g UF AT %, Tdo Hlo EYo Hio,
fgrgeamT @ aig | gw R@Y &
agl feg adF ¥ A9 A7 a@wwEy g
TR AR WSTHR AT W@ R | T
3t 8 I agf Tz Fia 91 & afpa i
3F arr AT A1 WA | AT & |
WY FIE AHT q87T 615 AT qoATs
FIAT § AT AFA FY AT AEGY AT Y
Ht w=Ht fa7 g 9d¥ M v ag aF
Qe AL g L 3R ave wifge mifge
qZa ¥ ST T I I G Y g2
1§ | 1 I A Y FrATE FIFA
@A E T T FEC Y E AR
AT TFAT TLHFIT FT GLERE F@ & |
ag €t g fF gar o o foes waAfa
FL @I ], afeT 99 9T formmr |t
g W, 33 ag safa e w
2| 9arg |

Sur1 BAIRAGI DWIBEDY (Orissa) ;
Mr, Deputy Chairman, Sir, the discus-
sion on the Address delivered by the
President has almost taken the shape
of a foreign affairs debate. As such I
am confining my speech to some of the
internal situations.

»

The Address delivered by the Presi.
dent to Parliament is just a press
statement. It fails to inspire the na-
tion to achieve a creative programme.
More or less it is a record wherein the
foreign tour of the President as well
as the Prime Minister is
Further, we are informed of the visit
of many foreign dignitaries. We are
given an account of passed Bills, Bills
pending and B-lls to be placed before

us. We are also informed of
the promulgation of Ordinances—
which 1 feel is not necessary.

I do not understand how these together
with other international matters would
be able to give an impetus to the
nation which is striving for a stomach-
ful of food.

Sir, economic planning has come tlo
be accepted by all sections of the In-
wan people as necessary and desirable.
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I{ is generally assured that the plan

ning system will continu¢ through
changing Governments and irrespective
of the rise and fal] of political parties.
‘n taking stock of the progress made
in the first two Five Year Plans and
in d'scussing the Draft for the Third
Plan, Indians often wonder how the
Plan could be made to play a more in.
timate part in the life of every single
citizen. I regret to say, Sir, that the
Address of the President fails to point
out any solution to this. A need is felt
for some form of assurance that the
characteristics of drive and direction
in planning will continue in the fore-
seeable future. No one is satisfied
with the rate of development so far.

It is the conviction of the Govern-
ment the Planning Commission, the
leading polit.cal parties and the edu-
cated classes that a properly informed
and inspired people could alone solve
all these probifems. The key task
would be to create a consensus of
public opinion on the immediate and
irreducible needs of the country and
itg individual citizens.

Non-official quarters meanwhile are
full of suggestions for diagnosing
and redressing the nation’s ills. The
most authoritative of them, the Con-
gress Party has a plan, first mooted
out in the week-long seminar held at
Qotacamund in June 1959, to form, to-
gether with other political parties, a
National Plan Front with the purpose
of securing public participation in Plan
projects. This shows that the hon.
Prme Minister himself, who led the
seminar, and his Congress colleagues
recognise that neither the adminisira-
tion nor the Congress Party enjoys full
public confidence.

ShHrr AKBAR ALI KHAN: How do
you arrive at that conclusion?

Surr BAIRAG™ DWIBEDY: In fact,
when there has lately been much evi-
dence of centrifugal tendencies in the
States of vested interests pushed to
the forefront by communal and eco-
nomic groups and by general frustra-
tion among the educated middle class~
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es, the hon, Prime Minister and other
leaderg find themsclves constrained to
appeal frequently to national unity,
integrity, and greater efforts for the
Plans, but, Sir, I regret that nothing
is mentioned abou! national unity and
integrity—as if national unity and

integrity have been achieved.

For the firs! time, many thoughtful
and responsible people are now sug-
gesting that a certain degree of com-
pulsion has become necessary. There
is also a demand for greater effort for
public relations. The intention of this
contribution is to c¢:mbine the two by
showing how improved publ'e relations
could themselves produce social com-
pulsion without involving the law and
the police. 'To achieve this end a coali-
tion Government is in existence in
Orissa, and other States, but I regret
to say that the President’s Address
fails to record even a word of apprecia_
tion of such parties as have formed
those coalition Governments and where
through national unity, integrity, and
the taking up of joint responsibility
the coalition Government has come to
stay as a stable Government, has
lJaunched a suitable development pro-
gramme and thus proved that the in-
terest of the State is far above the in-
terest of a party. Specially the stand
of g State party in Orissa in furthering
the national development programme
is just a hope and an ideal to the
other prominent States where there
is a threat to national unity, integrity
and to the development programme.

The coalescing parties in Orissa have
a common agreement to accelerate
planned economy and to get back to
Orissa Saraikela and Kharsawan, the
two outlying Oriya-speaking areas. In
other parts of this great country such
State reorganisation on a linguistic
basis and the demand for separate
States have taken a toll of lives and
property through the policy of the
present Government having a non-
violent and peaceful co-existence policy
internationally. After recourse to vio.
lence, in some cases, the Government
accepted such demands. But, Sir, to
my utter disappointment, in Orissa,
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even with our full co-operation with
the Government and in spite of our
peaceful demand, the request for in-
cluding the discussion, in the matter
of our getting back Saraikela and
Kharsawan in the agenda of the Zonal
conference was denied, I regret to say,
Sir. As such, the President’s conclud-
ing remarks in his Address: “’ am
confident that wisdom and tolerance .
and the spiri{ of cn-operative endeav-
our will be your guide” is just a for-
mality and is void of sincerity.

No d-ubt Panchayat Raj is making
rapid strides,- but in some States the
members are elected through indirect
vot'ng. The term of village panchayat
has been extended through an Ordi-
nance, and Zilla Parishad members gre
elected by members of such pancha-
yvats. The election to village pancha-
yats and Zilla Parishads should always
be direct, which alone will be able to
fulfil the dream of panchayat demo-
cracy.

The Address speaks highly of the de-
finite improvement in agricultural pro.
duction in 1960-61. The President says:

“The targets of minor irrigation
and seed multiplication farms, laid
down in the Second Five Year Plan,
are expected to be realised almost
gully.”

But I regret to say that the improve-
ment in agricultural production in
1960-61 is not through the Plan but
was made possible through a better
and timely monsoon.

Thank you, Sir.

Surrt S. CHANNA REDDY (Andhra
Pradesh): Mr. Deputy Chairman,
Sir, I rise to support the Motion of
Thanks to the President moved by my
hon, friend, Dr. Ray. The President’s
Address is a comprehensive one; it
deals with internal as well as external
matters in a balanced manner. Though,
as some of the hon. Members have
observed, it may not enthuse our
hearts, but it is quite matter-of-fact
and business-like.

Sir, the President himself mentioncd
at the very outset that the year which
we have left Dbehind was of much
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stresses and strains. With this diffi-
cult background it is very difficult,
Sir, for any body to indulge in any
sort of figurative language. Anyhow,
the President has rightly stressed the
Sino-Indian border dispute and has
expressed his grave concern.

[THE Vice-CHAIRMAN (Serr Romt
M. Dave) in the Chair]

The hon, Members who spoke before
me, &ll of them have invariably made
a mention of this problem which only
shows how the whole House as well
as the nation and the countiry are deep-
ly anxicus over this matter. Without
very much dealing with this matter
any further, it is sufficient for me to
say that the policy which is being
pursued by the Government is quite
satisfactory and it is just according to
the general pattern of our foreign
policy which we have been adopting
since the inception of our indepen-
dence. Any miscalculating step to-
wards war 1s likely to result mn a
world conflagration. It is this feel-
g which is acting as a restraint
upon us and not any feeling of
mferiority ae some hon. Mem-
bers have observed.

Coming to domestic problems,
first of all let me mention the remark-
able achievements which we have
made in the industrial sector. Sir, we
are near completion of the Second
Five Year Plan and sson em-
barking upon the Third Five
Yoear Plan of a great magnitude.
Undoubtedly our achievements in the
industrial sector have been quite re-
markable and they are qui.e optimistic
for even a born pessimist. But some-
how or the other there is a feeling
that in this industrial development a
sort of disparity is existing, disparity
between the North and the South,
disparity between province and pro-
vince, I may submit, Sir, that this
sort of feeling, whether it may be
wholly true or not, should not be
encouraged. For example, take the
case of Andhra Pradesh, No doubt,
Andhrg Pradesh is predominantly
an agricultural province, but during
these two Plans no new industry
has been allotted to Andhra. Andhras
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have got to say much against
this policy. They have got a grouse
against the Central Government for
not allotting any big industry worth
the name to that State.

Sir, we were told that the heavy
electrical factory might be allotted to
Andhra, A party of experts went
ang inspected the place also. They did
it for the first time when the first
heavy electrical factory was in the
offing, but ultimately they preferred
Bhopal to Hyderabad. We feel that
the Centre this time will consider this
matter with sympathy and give the
heavy electrical factory to Andhra
Pradesh which it rightly deserves.

Coming to the agricultural produc-
tion, Sir, our achievement in that sec-
tor also is fairly good, but still we
depend upon the vagaries of nature.
It nature 1s favourable our agricultural
production goes up; if it is not, it goes
down. That means we have not got
con rol over agricultural production. It
15 quite natural also. Even in the to-
talitartan countries like Russia and
China, who claim to have taken big
leaps forward, they are now face to
face with famine, famine of the worst
type. It is not so easy to increase
agr.cultural production as it ig pos-
sible in the industrial sector. But it
seems that in dealing with fundamen-
tal agricultural issues, we are no! very
much clear. The so-calied radical land
reforms are still hanging fire. It is
time that these land reforms must be

. implemented ag soon as possible and

the sort of suspense which is prevail-
ing in the agricultural sector should
be removed.

Then, Sir, the question of floor
prices—our respected Food and Ag-
riculture¢ Minister is here—is also a
very important issue, though we
could not decide it as yet. Fixation
of floor prices becomes very necessary
when we look at it in view of the daily
soaring vrices by which our middle
class is hard hit. It is true that pre-
sently the agricultural prices are
quite remunerative but if the space
of progress in the agricultural sectur
continues to be as it is now, an occa-
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sion may come when the prices may
go below the remunerative level
Therefore, for giving an incentive to
the farmer the fixation of floor prices
becomes quite essential and I would
request the Food and Agriculture
Minister to take up this issue here and
now. It is not good waiting for years
to come when agricultural prices may
go down.

Again, Sir, even if we could im-
plement these radical land reforms
and distribute land among the land-
less the appalling condition of the
toiling milliong will not be relieved.
After all, agriculture ig not in a posi-
tion to feed each and everybody.
Therefore, the endeavour of our Gov-
ernment must be to divert the pres-
sure of population from agriculture to
some other avocations, to reduce it
from the existing more than 70 per
cent, to 45 per cent. or 50 per cent.
Then only the farmew will seem to

be prosperous and agriculture also
will prosper well.
In this connection I may submit,

Sir, that the village and small-scale
industries are the only solution, They
will provide employment to the under-
employed and unemployed farmers
and villagers. It is admitted that
during the first two Plans our achieve-
ment in this field was not at all
spectacular.

Sir, it is but natural to industrialise
cities or to establish big factories in
cities and urban areas. But we must
now change that tendency and see to
it that our villages are electrified and
small-scale and village industries are

established in plenty. The largely
spoken of industrial estates, which
are at present confined to district

headquarters only, must be establish-
ed at taluka headquarters also. What
I want to stress is that the agricul-
tural population which has been ynder-
employed must be provided with
some sort of avocation and it is pos-
sible only by establishing village and
small-scale industries.
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As the Minister of Irrigation and
Power is here, I would take this
opportunity to draw his attention to
the problem of water dispute. This
water dispute between Andhra and
Maharashtra is leading to so many
fissiparous tendencies and if we care-
fully observe the statements which the
respective Ministers are issuing from
time to time, it seems as if it is a
dispute between two foreign countries,
1t is high time for the Centre to inter-
vene and settle this matter once and
for all. May I also submit in this
connection that in this dispute, it is
the Telangana people who are the
worst sufferers in the sense that the
Pochampad project which is (o cater
to the needs of 5 Telangana districts has
been held up, not for any sound rea-
sons but only because of some dispute
pending? As many experts gave their
opinions, if this project were to be in
any other country, the Government
would have jumped at it and would
have given top priority. It is so econo-
mic and is technically so feasible that
with a sum of Rs. 15 crores it can
irrigate 3 lakh acres and that too in an
area which is supposed to be the most
backward. We were told that the
work which was staried there was
suspended on account of this water
dispute. Either you settle this disputé
as soon as poss ble or you allow the
Andhra Government to go ahead with
this project and utilise the water to
the extent to which it 15 entitlegq by
any calculation,

I will make a mention regarding
the administrative set-up. I have
nothing to say against any particular
official. I think that they are as
patriotic as any one of us here but the
system itself is so wonderful that even
with pious intentions, one cannol
dispose of things as fast as one would
desire. Now, 1 understand that there
are different types of administration
prevailing in the different States, For
example, in Andhra there is the Tot-
tenham system which is not at all
helpful in disposing of files quickly.

Surr AKBAR ALI GHAN: Totter-
ing system.
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Surr S. CHANNA REDDY: Anyhow,
that is a delaying system. It is not
helpful in the speedy disposal of
work, Mr. Appleby came thrice and
submitted his reports twice. Mr.
Gorwala also submitted his report.
With all these reports, still we are
not able to evolve a common pattern
of administration for the whole of
our country. I think that it is
essential to do this as soon as possi-
ble. With this I support the motion
and thank you very much.

sY TEA (HEw WRW) o IUEAI-
I WEwEd, fAa (¥ FEd ® AT
qEAT FY gaFq 3% W asgrfd 7 A
gfyamger faar #gi gwmy g
axey Y X gy A1 gEdry g g o
T, IEET WANRT F F 37 § @ET
WE | ¥ 3T AW F Y Faw A9
AT 9 oquA fa=rT gFwe FAT =g
g1

ey ¥ m9w gF wfw e §
farg a9 #1 Iq«feqq) wy #g g
F TFATHT T FIATH TREGTHT 97
fagz g&tw STo0 & 1 TAE FE FARE
&Y 7 g0 ITF T AW-TAT T aFHTT
7% ¥ WY W FA A AT wEaar
faarett |

T AR F AAA gHIE aSET
T T FIIT gATLY HrAveT F7 fEar
a1 afawaer F1 957 19 7 A7 A
wifa & 7997 #T g8 &7 ¥ Iafeqq
21 At weeafa 7 oo wivwme #§
FATAH Y T AR g e o
FIBT TFTA STAT & AR IT A% H AIH
Trse faamy g W1 AFE F ATEOH
F waeq AT qfew faeg & avq9 T
g | wg g% dim & Frn wfaswa
F1 I &, 597 #1E 1 T ' fF g
F1 FY SATEAY § AT AT F7 TgA/EAT
77 = 10 fagaraaid g | 39 qWEAT
§ T ot wezafa T waF whraee
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q GIATE HF HIT AT A FTRT AT
I & WX 39 At § wdy feafa @eg
® G TET FIA FT AT A )

wesgafa & sfqew &1 g99 &
A g IART WARET F OHANT
FT A% § f5 3 9T FY 39 aqFAw
Afg § fe fafam vg 7t § w1
I & T FH A 97 Afae F af7
feqy smmes & 1 # ad wwaAT fF
3II0ET JeaE F TR UR9fa F
gfraren # 7 A8dT qR=Ar & afy
IF@ FIA Y FIL T ¥ 7 AT 2 7
Ak fadeft a9 & uF gErAd
Ao 7 O fowga #1 g, 3 AW
mreEAT #1 § 5 weafa & wfoomm
¥ T gueqr ¥ FTT I fqqew w1y
wAr A 1§ 78 quaar fF aseafy @
fagar mfier 33 317 & g faar 2
99 A afiaw F83 F7 gramgFqr oo

ety & whwmaa & 4 v
% sfewfan ag ez efvmarfe, “ry
T &7 FFFT-T0TT IR T2 AR
A1 gETL 14T & wfAAq &1 AHTAG
it 78 gam a8, fReg 3 vy
T AR AAT AN FEAfAA oA
Faad & gfF qEs ¥, . uefa
AR IIET AR F AAREAT 9T
FAGUTAAT 77 FAr favwia ag
FET ?

FHE W Y G AT H qEatT S
F g T, AT TER AT F GF-
et foigl srrat sEamEr & aforET
FT T ALY L AFAL, FAT FATL
A faOet 391 & g F wA A
7z fram s T8y F ot & owa
AIETX FY AT 37 AHA § ZAAA T
2 AT ag AN T TR F0ET A9FT §
oA et Jgy g 7
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ZAAT g1 AT afeF gAY Y OF FI9

M wrt wregafa 7 owwa whvaem

F 4% a9 7 9 FrE, T UZ I

73 ¢ f& wred AT A & g i Ararg

farwr A Hfugi, Ofa-fad aar

g 31 WA ww fafma @ g

FAT AF FAT eI F FIAF,
FAFY WFAHT AT 3RS ATAATH|
T graEl F1 rqez g Fw@Or
wrsgafa fy g9 a7 w3z & fF WA 7
ST & a9 A1 ATAT IET AT AT
g AR I AT AN T AT F
A W TIAT FICT AT 33 AR H
@TF ag ghearya fr afy g 91w
e F FAT A AT K AT A7
& a7 9o #ar 2, a8 73 StrA | ARvATYe
At gfrqryor 21 2, 7137 & 9957 Fq
T &, #34 WrAg Aqer 2, Afr wqar
g, "7 afz qof /15 & A7 FaT 9T |
a9 i aga & oy feafy ¥ qa
az AT TF w7 A9 H A | AT
F A § qezaft AgiRg AR IR
AEFT A NMIZT AT FINEE, 9 7
H371 q4q7 3t97 @Y g Ilew g &
gast7, =wgufeacss AT AWl F
AGIQT &7 F BT FI@ F IAFTACAF
frgrT & g H 2

BATT FF WIS Az W1 w7 F fF
19 ¥ uF Fgraq ¢ f£ “ Dragon
never romits. (walq faguz
Fq ITAT AAr ®)7, I AW
ST TZF TG0 AT TETF AT | gEOARAT &
g FE@d, U7 74 48 § f6 S«
TEIA( AT T4 FT HMAT HYT S(TH 9T
27 %T 47, T1@T ®T 7947, fawaragrd
& 9797, AT A W1 gAEGT I9% fazara-
a1 & FEO IGN &AL, IAH] fFT &7
 FqazrT a6 ST e S ?
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AR FAT AT AT qIT B ARV E, T
fraqer 277 7 398 faaey F¥ I=7 A7
w1, AT gAAg ¥ fr Sty 3 Aq A
WFTEH g H 3T 497 &, 7975 J¥
T 1T 13 g9 AT FY SATATET A
Hi® 2 | AT FAT AN T awFaqe
1At grO AT AT FIA FF TFAT 4T
Farmt g mwdw e e
% AwAar /g faef afx §3 Ok
T AE IAAT AT FT GATY AR
TegT A F, 13 qE IAE A7 IH
g1 7 B fafesa, g7 917 FiEae
F (AT 97 A F47 Frerar A8y g
&, 99 sl 7nt 7 913 w0 sga
T FIAT § | AT gAT HAAT AT WIA
2T 7 7 AT Agar F ard 17 91
g1 wifr g adrw & gar fyar 0T 3980
2z & fa7 T Frow g3 A amd,
FVAYE F00or A 2 5 g Fqaear w0 Ay
AR AN AF | AT TF T AT
F A a7 w10z 2 A B 39w At
fifq arsrgarg s Afq g1 7% T ;07
Feqfaer fagr &1 A1AT 37 99
Irrswx-ﬁmr gaqfwmg 1 fam st AT
wgrg afFadt & & a3 s @ fF #rf
AT AT A AW FT FINET FAN
AN AL FT WL AT ®7 qOG FE-
frez 2or F o1 378 @ver gAA0 AT
F1 &1 oAt faar 1 @AY feafr 3% Ty
wna & 5 gH Sivr 3 @ § i 8
T =Tl afew g W A # 2 fg
ga T AT vz fawfaq war |riga,
arfe afs wrarg 7 52 w1 312 feafa
AH wrd fF gATY AR BT fawd
3T ;AT FATY AW, FHTT AE
qeATIEDT ¥ 0T Mg WF
wdag awd & T 9d fF 9 v
FTA AR AR | TW AR H
faae & f faey go & o7 Y ey
TG T AR § W TEq T &
SER I
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AU =T & Fv F IR A, Foraawr
ezt 7 Ao afiraeer § georm faan
2 7 T & f Sea A g, g aAn
|iEY fax ox 9g ST S & | ar FE
¥ agt ¥ yay@ wae W s e
FY It gear Fv A, faeew & qeEr ¥
fo a8 uF Feiw & | T@E A F g
U F 9T I G dfeq  sagT-
A Ag€ 7 W yw fa=wR gae fa
§ 4R =@ ¢ feoroft #3 gd gM
Fgr g fF gar =Y iy @ AR 99 @i
gTXT Y Y &, Y fr 3 @M X § )
Y o ot g, IR #wr &% far
Eic

WG F T HAY = G A Fgr § o
Tg &7 gEeErdY weAr g, @ S
FHEqT AT IFHAT | FRIET F ="
=Y FAS B AT g@ F | HEH feAy
A 5@ "aqr & Iufqamariaai s &Y
qIqY FGT § AR 73T ¢ % fazg @
qUH F ART A FIO | fEA F
sEFar 7 W 5@ fgas w A fAawar A
& | ggF W< @9 F ST 7 7 oS-
QU FRAT FJT R

@ NS d¥g A & ag W
T 3T g, frg feet Y 2 |
T & 98 ¥ ¥ 7 39 afqs
FET TEAT § | & g gHmar g 5 g
AT N g [ afea & T &
WA AR R @ HW 99 4%
agt #¥ sHar & g AT ) AR
et 9fwg S 3w AT F T H
fod g2 & ag Wt smH wfsF FeE F a1g
N9 SAETT FT 9169 FAT |

GMGIPND—RS—964RS—10-4-61—55"
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ffw a@ § wgAr g U
e faedt & aX & | TgET o SeE
Tseafa 7 oo wframen & frar & 1
W AR § A A9 § f FEa oF I
fe=Y fawm Y egma=T $3 AT & e
g grm, afer ey Y o= g
TRATT THHT FX foaar & a0 99F
farme & fog ol 9% o< & fod
g0 F fafeem AfF "oardr grir o
fora g1 & g7 FuAT T a9 gRATHI
I quaNig ATl F ATE ¥
BT I & HIR WA FT FUT g 9
TQQT AT §, AT FT T T FE FT
a7 fafas IomEl &, I wFT EF U
F Jq1 F g, U= FY oFar & fq7
R TN AF97 F g71T HIT T4
# fag fe=y #1— o9 gua s
&rEre F< foar —ag| & fad WM oF
fefeaa #ifa aomry =it it fafeag
#ifa & o § grar ag & & fow weat
¥ agar fgt ¥ 1@ gt o a1, a§
fORT SUSTY W FTH &9 &7 & 1 STIRFERE
Afast #1 wfawrd Faa guq FRed
F TEE # FEar § W afs gawr
et § gfawr g€ a1 fez ag Y siusy
¥ 1o FA auar § | Wfad 9
TR ¥ & ffemg Afa g anfgg
I qqrz |

Tre VICE-CHAIRMAN (SHrr RoHIT

M. Dave): The House stands adjourn-
ed till 11 a.m, on Monday, the 20th
February, 1961

The House then adjourned
at five of the clock till eleven
of the clock on Monday the
20th February, 1961.



